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The Lok Sabhg re-assembled cfter
Lunch at Fifteen Minutes past Four.
teen of the Clock

[Mr DepuTy-SPEAKR in the Chair]

GENERAL BUDGET, 1078—79
GENERAL DISCUSSION—Contd

MR DEPUTY-SPEAKER Now
further discussion on the Budget
(General) for 1978-79 Shri Dhiren-
dranath Basu may continue his
speech

SHRI DHIRENDRANATH BASU
(Katwa) The increase in excige and
taxation of goods like electricity and
coal go against the very objectives of
the Government to restrain prices ard
stimulate the economy This will de-
feat the very purpose of the Budget

As I have already said these
Budget proposals will cause inordi-
nate delay m the revival of indust-
ries They will lead to inflation and
affect the export trade

I believe that almost all the hon
Member, of this House are aware
that as a result of the 1ncrease in c¢x-
cise duty from 2 to 5 per cent and
the levy of a basic excise duty of 5
per cent the prices of many consumer
articles have been consideraby in-
creased I would like to mention on v
a few kerosene o1l petrol diesel
coal electriaty, tea coffee  tooth
paste cigarette bidi  cotton fabiics
and rubber goods Thete are about 140
items—the list 18 here I can give all
the names—the prices of which have
oeen increased as a result of the m-
crease In excise duty

Our Finance Mimster in hig Budget
speech gave a categorical assurance
that »mall scale and rural industries
as well as agricultural eguipment
oriented industries in the rural sector
must be given the top most priority,
but where are the plans where 1s the
infrastructure where are the objec-
tives? How 13 the money allotted for
this purpose to be spent? I do not
believe any rolling plan can serve the

MARCH 18, 1978

1078-T9—Genl. Disc 376

purpose Unless there are positive
objectives unless there i the infras—
tructure for the implementation of
the objectives, how can gmall-scale
or rura]l mdustries be set up’

The Finance Minister in his speech
has asserted that agriculture equip-
ment oriented industries ought to be
set up I am glad to say that I wvisi-
ted the Agricultural Research Institute
the other day Our engineers have
produced good small machines and
equipments for the agricultural
sector but what 15 the po 1y of mar-
ketmg® There 1s no policy As a
result the objectives of the Govern-
ment will fail

I beleve that the setting up of
small scale 1ndustiies 1n the willages
of the country should be planned be-
fore they are taken up 70 per cent of

the people live 1n villages
You want to deveop small
scale industries i the wil-

lages Unless the villages are deve-
loped wynlesy water facihties are
given unless positive programme; are
laid down how can small and cottage
industries be set up there?

The other day when 1 had visited
the Agricultural Research Institute I
heard that the Duector General want-
ed to resign He 1s a capable man
However I do not want to dwell on
that What I want to =ay 1s that the
equipment and the small machinery
that 1s being manufactured there
should be sent to wvillages and techm-
cal knowledge should be given to the
farmers

The faulty policy in respect of
sugarcane goods and marketing of
agricultural produce will create more
unemployment and serious problems
There 15 no proposal to nationalise
all industries There 15 no proposal
for industrialisapton m the country
Without such a proposal, how can they
proceed with the Rolling Plan? The
Plan will go on rolling here and there
and the objectives will not be ful-
fleld My friend, fhe Minister of
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State for Finance, Shri Agarwal, is
here. I would like to know from
him: how can he fulfil the objectives
unless he makes the infrastructure?

There should have been provision
for forming a separate Ministry for
Scheduled Castes and Tribes. Most of
our hon. friends have spoken about
the gufferings of the Scheduled Castes
and Tribes people and about back-
ward areas where there is no deve-
lopment. So, I suggest that a Minis-
try should be set up for Scheduled
Castes and Scheduled Tribes which
can lockafter their welfare. You will
be surprised to find that for the last
three years the reports of the Com-
missioner for Scheduled Castes and
Scheduled Tribes are the game, There
ig no change. I have gone through
them. What do they do? Should we
depend on the officers? | have con-
fidence in our hon. Finance Minister
and he will personally look into that,

As you are aware, the development
of industries has gone down by 5 per
cent, The generation of electricity
has gone down by 2.5 per cent. How
can we develop industries? Most of
the industries throughout India are
half-ciosed. 50 per cent of the capa-
city is not being utilised in the Eas-
tern Region. In West Bengal, most
of he jndustries cannot utilise their
capacity for want of power. In Gov-
ernment undertakings, they are not
getting power. In reply to a ques-
tion, the Energy Minister had sald
that due to shortage of power, nore
than 50 per cent of the capacity of
the Heavy Engineering Corpora-
tion which is the biggest
and largest Government un-
dertaking in India, could not be
utilised. Even now, more than 12
plants are lying closed. What
are the reasons? ‘There may
be many reasons. But the important
factor is shortage of power. Our
Finance Minister should have come
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forward with a provision for more
fund, at least Rs. 1000 crores for the
generation of electricity. Unless the
industries are developed, sick indus-
tries are revived, unemployment prob-
lem will not be solved. There are
lakhs and lakhs of unemployed youths
in India. If you see the employment
exchange register, you will come to
know that one crore and 12 lakh peo-
ple have been registered as unemploy-
ed people; they are not getting jobs.
If we cannot provide them jobs, at
least some unemployment allowance
should be given to them. 1 may in-
form you that the West Bengal Gov-
ernment has declared unercployment
allowance for one lakh and 50 thou-
sand people. Why should the Cent-
ral Government not declare this al-
lowance for 30 lakh people. Let us
start i{ in stages. Let us first give to.
25 lakh people this unemployment a
lowance We should do it.

With regard to restrictions on union
budget for advertising and publicity,
I would like that our Finance Minis-
ter should reconsider the restrictions
imposed gn the union budget for ad-
vertising and publicity for sales pro-
motion. It would have a bad effect
on the national economy and will
severely hit the newspaper industry
if they are implemented in the pre-
sent form. The provision for the ex-
penditure on advertising and publi-
city for promotion will also affect the
industrial growth and the economy of
the country; it will create further
unemployment. So, I would request
the Finance Minister to reconsider
these restrictions. The newspapers
will not be able to carry on their
business; they are doing public ser-
vice; they will not be able to do the
public service as they are doing now.
Almost all the people of this country
go through papers daily to know what
is happening inside the country and
what is happening outside.

With regard to development of ship-
yards, I find from the budget that
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there is a very nominal amount that
has been provided fYor shipyards
There are 8o many projects which
have not been completed since long;
they have not been implemented so
far. As far as Haldia Ship Building
Yard 18 concerned, that was the pro-
posal that has been pending since
long I believe that it has been
thrown in the coldstorage Govern-
ment should have come forward with
money for building the shipyards
There was one project called Farakka
Super Thermal Power Plant This
project has been hanging on for the
last ten years The previous govern-
ment had not done anything about it
and the present Government is also
following the same path Why in the
budget proposals no provision for re
viving this project has been made?

‘With regard to Centre-States rela-
tions, Mr Deputy Speaker Sir, you
know that the only source of income
for the States 1s the sales tax 'The
Governirent 1s corming forward to
abolish sales tax All the States m
the country will oppose i1t they will
not favour abolition of sales tax be-
cause that 18 the main source of their
income ‘There should be more finan
cial powers with the States more
autonomy for the States There 1s
no indication 1n the budget for this
With these words, I conclude my
speech.

SHRI NARENDRA P  NATH-
WANI (Junagadh) Mr Deputy-
Speaker, Sir there 1s little, that is
really original, which a Member, ris-
Ing to speak at the fag-end of the de-
bate, can say on the Budget 1 shall,
therefore, content myself with making
a few general remarks gnd with try-
mg to meet the criticisms that are
levelled against 1t

The budget proposals are not re-
wvolutionary, but they are an important
landmark in 1mplementing the Janata
Party's economic policy. In keeping
with that policy, the Budget provides
for substantially jucreased allocations
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for various sectors of agricultural and
rural economy

There are also two important policy
decisiong 1n the Budget—] find that
very few speakers have spoken on
them, that 18 why I am referring to
them  They are import of gold and
removal of octroi duty

Now, let me deal with the criticiam
that was levelled by the former Fin-
ance Minister and the former Indus-
tries Minister, who, no doubt, spoke
with their usual abiity Since there
18 relative price stability ang since
there 1s increased economic produc-
tion Mr Subramamam did not dis-
pute that the economy was well mana.
ged, but he did not want to give cre-
dit to the Janata Government, he
went a step further and said that it
was because they had left for us the
legacy in the form of forcign and
rupee reserves and for foodgrains
that the economy was poised for sub
stantial dynamic growth Well, let
me examine this contention of his
Was there this relative price stabili
ty during last year of then 1egime”?
There was a rise of twelve per cent
during the last year of their regime
The same factors were in existence
then, there were all these three fac
tors namely reserves of foodgrains
foreign reserves and rupee reserves
In addition there was also one moie
mmportant factor—which evervbody
on other side tries to slur over or
overlook—, which they had at their
disposal and which they did use
namely, the most coercive machinery
of the MISA, for preventing hoard-
ing and profiteering and preventing
rise 1n prices, they could catch hold
of and detain any trader, any indus-
trialist, any businessman—they were
all afraid of that In spite of that,
in spite of every coercive circumstan-
ces which were in existence then, why
was there a rise of twelve per cent
in the wholesale price index” They
want to overlook jt because they do
not want to give credrt to the Janata
Government, for relative price stabs-
lity during thiz year
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Let me now turn to what Mr. Pal
said. He did not want to give any
credit for our performance. In effect
he said that the performance of the
Janata Government was rather poor
or negative. When some Members
from this side tried to intervene, and
put questions to him, he exuded rea-
sonableness and said. “The Congress
Government did commit errors, did
commit blunders, but why do you
persist in committing the same errors
and blunders?’ Well, this was not
the purpose of our putting those
questions; we put those questions; not
with a view to justifying the alleged
poor performance of the Janata Gov-
ernment but to impress upon him the
legacy that they had left.

It has beep pointed out by the
Finance Minister in his budget speech
that the previous Government had
followed wrong financial policies and
had established wrong  practices,
which came in the way of, or handi-
capped, the present Government in its
first year in removing those misdeeds.
Let me give concrete illustrations.

First, 1 take up ‘overdrafis’. OQOut
ol the big gap of Rs, 950 crores, it
has been pointed out that Rs. 412 cro-
res were paid by way of additional
help to the State Governments. Why
did they. during their regime, estab-
lish, such practice. Why did they not
try to tell the States definitely and
firmly that no further assistance could
be given, That has been done now
by the Finance Minister in his speech
he hag said that this is the last that
he has given this sum of Rs, 412 cro-
res. Therefore, this amount of Rs. 412
crores had to be spent because of the
wrong practice that they establish,
Let mg take another item; ie.,
shortfall in utilisation. That is also
the system....

SHRI DNIRENDRANATH
How will the States manage?

SHRI NARENDRA p, NATHWANTI:
Why did yo , not tell them? It is obvi-
ous....

BASU:

1078-79— 282
Genl, Disc.

MR. DEPUTY-SPEAKER: Mr. DLhi-
rendranath Basu, you should not in-
terrupt another speaker from a dif-
ferent Bench. You must be in your
seat if you want to interrupt.

SHRI NARENDRA P. NATHWANI:
About the shortfall in utilising the-
Plan outlays by the various agencies,
there has been a shortfall of Rs, 230
crores this year and that came in the
way of full development not taking.
place. But who s responsible? Who is
to be blamed for that? The wrongful-
and absolutely mischievous ypractices-
that you established.

Lastly, I want to say aoout the
shortage of power. A good marksman
takes into consideration several fac-
tor including change into the velocity
of wind. Why did you not try to build
up power generating capacity in time?

Then I come to the ecriticism of the
big gap In the next year's budget, a
gap of Rs. 1050 crores. But there is a
buoyancy m the economy and there is
every justifiable hope no doubt of in.
creased production and most of it be-
ing absorbed. If you see the Budget
speech—para 109, you will see that the
Finance Minister would resort to sale
of gold which has been lying with the
Government and which is worth about
Rs. 500 crores. Secondly, he says this
year they are going to utilise the
foreign exchange reserves and for that
a provision has been nmade in the
Budget Apart from other things and
apart from utilising the foreign ex-
change reserves for importing gold
and preparing gold jewellery, the
Finance Minister has stated that he
would allow the Reserve Bank to grant
loans to banks and financial institu-
tions for importing capital gcods
which are not produced in the coun-
try. Therefore, unlike the present year
there is every possibility, nay expec-
tation that the foreign exchange re-
serves will be utilised for reducing the-
budget gap.

While speaking on the subject of’
loans to banks from the foreign ex--
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<hange reserves, let me mention one
amportant factor Our foreign reser.
ves are accumulating and thev are
likely to go up But all of you know
that the Finance Minister has intro-
duced Reserve Bank Amendment Act
which permats the investment portfolio
to be enlarged If you have applied
your mund, if you have even Jlooked
at 1t you will see that the investment
is to be on sound commercial lures
Therefore, 1t would yield internation=-
al rate of interest even if not more
whereas I understand that to-day our
return from these investments of
foreign reserveg 1s rather veiy low
Now that we enlarge our portfolio
which will be on sound commercial
lines, we will get at least Rs 100
150 crores more by way of additional
inte-est from this source alone

Then it was said about filing up the
gap Here one largest single factor
I see 15 the next monsoon because it
mil affect not only agncultural and
industrial production but also the hy-
del power generation wRich, 1f 1 am
not mustaken t{o-dav accounts for
about 30 per cent of the cpuntrys
totul power generation

1 pass on to the next point Ghey
have referred tp the higher allocations
to various sectors some of them are
very good particularly the allocation
of Rs. 500 croreg for dairy deielop-
ment They said it 1s all very well
but the effect would be nulhfied as
several States and other agencies have
not fully utilised their allocations and
there is waste If they have nol uti-
Lised their allocations, then they will
be getting less now That loophole 1s
sought to be plugged as already ex-
plained

Secondly with regard to waste 1n
administrative expenditure, I do agree
‘that there 18 so much of over-staffing
and under service by those who me 1n
actual employment It is a great
source of waste but if you have care-
fully read the Finance Minster's
speech, you will see attempts are
made to  successfully cut down the
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waste :n public administration, And,
therefore, ] see the force in their con.
tention because one must realise, one
must admit that our admnistrative
machinery 18 inefficient There 15 red
tapism and even corruption on a iwrge
scale It does require great altent on
in my opimon Speaking for mvself,
it 15 the sine-quo non of progress 1n
this country

I pass on to another subject- viz,
Technology Shri Subramaman refer-
red to Amul Dairy and tried to diaw
the conclusion that only modern tech-
nology should be adopted The ries
tion rejuires to be thoroughly 4 feus-
sed The question 15 and evetsbody
would admit that of applying appro-
priate technology But the oves riding
cosideration 18 how to give employ-
ment to our several milhons of peo-
ple who are unemoloyed Therefore
we may have to look at indigenous
technology also Of course, even from
a4 iong distance point of view you
have to try to dovetail your program-
me 1n this respect

1 come lastly to cxcise duly In
paragraph P4 of budget the F.nance
Miruster has imposed a straight levy
of 5 per cent of excise I do know that
there are certain exceptions Those
exceptions are mentioned by h'm
Whale trying to raise duty on rasidu-
ary item he has pointed out tha* sen
sitive  articles should be excluded,
newspapers and other periodicals
would also be excluded He also said
that those units whose  proouction
during the previous year did not ex-
ceed Rs 30 lakhs would also bLe ex-
empted All these exemptions wyould
apply to the general imposuton of 5
per cent more excise duty There 18
provision for exemption also for small
scale industries The first proiuction
of Rs 5 lakhs would be exempted
from excise levy altogether
I mean total levy Still after mak-
ing an allowance for all these circums-
tances 1 do feel that straight rise of
5 per cent particularly in respect of
those items which are used by the
low income group of people certamnly
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deserve some exemption. I mention
casually items like tea and kerosene.
I do not know myself whether there
are different varieties of Kerosene, I
believe, it is only of one kind. But so
far as tea iz concerned, of course, we
know that tea 1s of different kinds.
Why can't we grant relief in respect
of those types which are generally
used by the low income groups of
<consumers.

With these words I have done and
extend my support to the Budget.

SHRI BALWANT SINGH RAMOO-
WALIA (Faridkot): With all my
energy and power, 1 appreciate and
support the Budget.

In my opinion the budget is very
beautiful. lovely and attractive. Like
a beautiful girl, the budget is beauti-
ful. But those who are greedy—to
get dowry with the beautiful girl—
they do not consider it on merits as
they want more and more of money,
but it is a very good budget for the
poor.

In my opinion, and I congratulate
the Finance Minister, the Finane
Minister has made a frontal attack on
unemployment. He has tried his best
to make the country more self-
employment-oriented. He has tried
to encourage the small-scale industries
and the cottage industries by giving
employment to more and more people.
I am also grateful to the Finance
Minister in that he has abolished tax
on interest. This will encourage in-
vestments. I also appreciate the Fi-
nance Minister's efforts because he has
attacked the yellow metal, that s,
gold., This yellow metal has always
been the cause of much blackmailing
and tthug misery to the people. This
yellow metal has been attacked now.
This yellow metal was actually the
reason of black money shd black
business, Now that yellow metal
could be utilised properly. This yel-
low metal will encourage the jewel-
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lery export. This is a matter of mp-
priciation in this Budget. During the
congrefis regime my freinds sitting in
the opposition now have destroyed
the infrastructure they have destroy-
ed the economy and economic order
of the country. The Finance Minister
is in difficulties because he has tried
to build on the ruins of the congress
regime. It is for the first time that
the budgetary outlays of the States/
Union Territories are together larger
than that of the Central Budget.

There is an uproar over the Centre-
State relations and fiscal relations.
The Finance Minister has introduced
such a policy in which States have
been given more money for their
plan. He has given special attention
to Centre-State relations and fiscal
relations.

Sir, Agriculture, Irrigation and Ru-
ral Development, all these three
things, are primarily State subjects.
Yet efforts have been made to en-
courage them. Rs. 400 crores more
have been allotted to the Agricultural
Sector. From the overall point of
view, every type of industry and
agriculture and especially small-zcale
indystries, which are necessary for
the boosting of the economy have
been well-attended to in the Budget.

Now, I have to say something in
connection with the views expressed
by the Finance Minister and by the
Janata Government. Regarding un-
employment, a major step has been
that the Government will go from
the top to the bottom Jevel, to the
block-development level. It will
have a gelective mpproach go far as
employment is concerned. I think
that Government’s policy can only
bring fruits if the whole of the gov-
ernment machinery is handled in such
a manner that they implement the
policy which has been envisaged by
the Finance Minister.

Regarding agriculture, I have to say
with regret that it remains only on
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paper. It has been said that we want
more and more money for agricultu-
ral development. In the way of allo-
calion of money in the agricultural
sectors, other subjects also have been
included under agriculture. It would
have been better if more and more
funds have been allocated for the
betterment or growth of agriculture

I would now request the Minister
to give thought to the levy on elec(ri-
city. It will only increase the cost of
production. In my opinon. it is the
State Electricity Boards wheih will
suffer due to levy on electricity. Prior
to nationalisation of the coal indus-
try, the price of coal ranged between
Rs. 20 to 30 or so and now 1t is rang-
ing from 60 to 107. This is an 1njus-
tice done here I would request the
Minister to withdraw this levy on
eleciriaity Moreover when there is
already a question of centre-state
relations, by this measure the levy on
electricity will further give them en-
couragement and a weapon to the
people to put in their demand for the
centre state relations throughout the
couniry. Look at the procedure fol-
lowed by the banks. It has become
more and more complicated. The
nationalisation of banks wasg done he-
cause the Government felt that the
money could be invested in a better
way for the betterment of the econo-
mic problems faced by our country,
including unemployment problems.
There is a delay caused in the bank
due to the procedure followed in the
bank and officials seem tobe a hurdel
in that. Government must do some-
thing to categories the people and see
that they are given assistance by the
banks for starting some small-scale
industries. They should be given
interest-free loans for this purpose.
There are young unemployed people
who want to start their own industries
under the self-employment scheme,
They should be given interest—free
loans for this purpose.

Multi-nationals should be dis-
couraged. They are capturing the

MARCH 16, 1078

1978-79-—Genl, Disc, 288
Indian Tobacco and now they are en-
tering the field of biri manufacturing
in the country. I am aguainst this
multinational’'s capturing this fleld as
it will affect our investment. Gov-
ernment must do something to see
that the levy on electricity, coal ete.
is withdrawn.

The Finence Minister will pay his
kind attention to see that those en-
gaged 1n agriculture are declared as
technical people. Sir, we owe lot of
gratitude to the kisans because they
have done their best for the better-
ment of the country. If the Finance
Minister wents to prove himself to be
the best friend of the kisans, then he
should 1mmediately abolish all the ex-
cise duty and levy duty on the
machinery used for agricultural pur-
poses Be kind to the kisan The
kisan is suffering today. Rates of cot-
ton have come down in my tehsil of
Muktsar and Faridkot Sir, the rate of
sugar 1s the same but the rate of
sugarcane has become very cheap So,
I would hike to appeal to the Govern-
ment that agriculture be declared a
technical occupation and as an indus-
try.

Now, Mr Deputy Speaker, Sir, I
would hke to touch upon a very
important point and that 1 with re-
gard to tax evasion. How can our
country progress when there is tax
evasion 1o such an great extent. There
is a report with me and it, Sir, hap-
pened during the Congress regime.
8ir, I am not in the habit of making
unfounded attack and that too on the
Floor of the House which I consider
very sacred. I want to tell my Cong-
ress friend that during 1065-1976 this
bad tendency got encourged. There
was lot of tax evasion. The outstand-
ing balance of income tax and sales
tax is to the tune of Rs. 1100 crores.
Then there are 374 persons in this
country who own more than Rs. 25
lakhs each. I will request the Finance
Minister to check this bad tendency.

Mr. Deputy Speaker, Sir, the bor-
der areas need speclal attention of
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India hag a very long border line area I HEITW, TAE T W
but the border of Punjsb is a very Ay w7 W ¥ " famn, 99 & fa
very sensitive border as every time s 3 .
attack takes place from Pakistan it & W A T e g w
takes place from Lahore to Amritsar, fra aq 7§ FTETC T aw T AW
Gurdaspur, Ferozepur, etc. {Ig?;ld EWT 97 | IX W UF THr O av
like to request the Finance er 319
through you, Sir, that he should im- wré F"— = Qﬁ.‘ﬂf Fai !!“""
mediately declare some bigger con- fomr el w@mg T aE @m A AR
cessions in this border arca so that 300 TR 39 ﬁi{ﬁﬂﬂﬂ' 1
people may instal industry in that o1 HAg T & T 80 FTX Fre

arca duc to ever-remaining danger .
far @a, g 52 wor frer v ok

there,

1500 prs. e 2o Pr ¥ A g ¥ T o g
Then, Sir. a very meagre amount I ﬁ'-: T 200 ™I W W 4 g

- formyr S A ¥ aET % W

has been kept for Chandigarh. It is .
only Rs. 28 lakhs perhaps. It raust fer adr o nﬁ_ et @' T
be increased. Hon. Finance Minister !:'fﬂ' vt dF &1 ST S, m
in his budget speech has said that he Am st wam o & s o O
is going i{n allocate some amount for T ¥ 37 &1 @ne fwar ar v W

At the moment, I am w7 81 a1 § 9 gHR g i Wiy 2

some projects.

uot In a position to name those pro- W& T ww s aEd | afe
jeets. But hon. Members know those 7y few agr fr ¥ 1 & oreer g
projects. Sir, when certain amount e wn s ar £ ST TR
has been allocated for further genera- T AT T
tion of electiicity, I would submit thay
the }.101': Finance Minister should qUdToT AT FORT 3 1 ¥
s.me::n the whole a.m.uunt Yor meet- qrg fear 7 f& far oF HEHA T
lt\;g cocost ofu: Th;enD:m. When "1 71 iT'lﬁ‘E'ﬂT'lTﬂT(Wifm

e Congress overnment was in

TdY w AT qgEe AT AT 1 SRR

power, 1t did not release the letter of '

T N oY
rredit for this project. Even after 18 ‘F.m bl . !n‘ & o

) @ | TR O SR a9
years because of non-clearance, this . N for T ¥ MR
project could nol be taken up in hand il ﬁ
and completed as per schedule. And be- ;e I F%‘ EI'( T{. I’T‘Efﬂ'ﬂ' 5
cause of non-completion of this pro- farr at  F kil ¥

Ject ag per schedule, our country has ferer A ﬁz.? "? araral w $h6

suffered a loss of Rs. 1700 crores, war ¥ fa | g T gl
Had it been cleared in 1960 and comp- odf F o gw A it g ¥ W@
leted in 1970, only an amount of Rs. T Tz fem § 1w Twe ¥ faer oely
73.0 crores would have been spen on wEra 4 ag e < § fis AW wme
this project. But now we have to T 9T T Rar wy fvar s 1 A
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fpmrT  ®1 anit ag=t wwdt 7 3w w1
svafirsaT Y st 1 zw ¥ fAw awe
¥ gy ar 2 fv graure 2 Afps #
g T W fF Oy 9 90 gW
ST oW OR

o ferEr §1 A oga foom
T AT A A AT E ]
Rew) g@waAwwz 7 frfm
feamt & am =mU &7 qrEdT wi
fazdy &, w3 A A A
¥z 9ORT A AEAT W S 97
®H AW N I & duT a9 fE
TR | WS TET AT A AT
goa et A 2 W oEw
& qEh W TR 2 e gt @ gem
W ¥ T § AfaT W e
goert 7 g A F7F 0 91 e
T fmrAr G gem Ay fe AW
Y, iy uwe & fawm zwoan &,
O 4 T W @A T A TEw
wqET AT ¥, 7 TAST vEY @Oy
gaa § W T 97 /T qA7T T
NG Faar T At @1 w0
Y FgET F1 ITE 9w AE F fE
W dar =y fror & At 9
Fg Wil & frogw @R omaR,
ATy qrg At femwe dw oz, qw G
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TR WAl ¥amw oww o
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Sta fir wror & seATerT ¥ i Wt
AT T, g W A W W e
o & Fo A @ frew wwd
g s gt Am F) weomdr fash
¥ gk 3w § FRw oW Ay &) qey
qTEEd d--0% W Wi gEl A
1954 T% g% T3 & ¥ fadef
qEr oA X aurat 7 faefy 1 e wr
Wy 3@ fir for adF & Al Y
IPAT e oW ol # wieiee,
AT, HTAH-H I B\ F AT @A
¥ wrmrd 71w Gy faer e § W
Trfte ¥ FTAm wowm & faw
| g7 wa fr i aler g
JwdT & e Faw 5 Wy R0 GH O
¥ oo fre A5 1 % weTe 1Y WY
W A fadr oo ofmr # dee
AT HT WUETHTIVE FAS &7 wE
2 =g av T wemaear GHr 7 R |
A T o oamfE @ E o &
e ¥ ag Ve ® wa fr 9w gEi
zam g faww so wmw =™ gieaw
wfRaTeT o7 W @Y | AT ST
Zv qA% & oy fiegqr s e  Afew
ITHT W S A dmAr & 1 9w Ay
ot Y & ¥ of fafezn foelt 8,
Fvr Y fag # Afer o g8 I
wT § Wi w39 i w4 aww
¥ g wr @ # fr fem o & S
wrerga farm

TAITR TIT 7 ZA4 9% FIC WIT
& Ag qra s § iy e
g omar g, Emw gEr J Afew
WK a7 IO A AQ T § q@ig e
T 1 A Re Fa A
Fzar 7 fir o fawwr & Arerdy -
FIfcEr &7 9T WA qwH A et 9
7 WMT A R M & W
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A ¥ AT I AT G Ny T fur
wram g Foret W e Y 8
JENr ATE FE eAvr gy fear o @
g% iy domw ¥ o e
far 1 g AW F Wl ¥ qgw
ZTRT FT TEET IR W HTCATT 91, W
ouE ForaA M 1 ¥ fw
Faoreft &7 Az, faoeft #Y areT qev
#r a@ wf s Afer Semd F
TR AT N 9gT T @ W g
Ry Ao s g § ool
6—6 IR F FIOAA TN F g o
gt faam 1 4-5 w99 fre X W
foear &1 oz wee far on w2 fR
A weq faw A vEr €, IWEr
TR ¥ faewr w1 A« @E AT @ 00w
foraTT &1 W 7 ®9 I & §
e & v A am A e & Ay
FUVT @ 9 AT A8 far ar awar ?
W 7 5 o et w1 FEwe
YT qv ogr Ay At spaewr WX
HieT 6T 1 AATeeE IO TEr
o | §W avg A W feaEr §F

TFEAAT AT AT HY 2

e T WX TTe--ag Al Tga
St Ara g Avgmr gfeq
AT T W AT § A qTe awm
R vy o e i dare g & W g
W AN § 0T S w19
W& T Ag AT & S U
& 1971 FAwsIw A go o W
@, AT fesft & firdy st &, wft
7 & R T AvE A gfen o
YER 3, W T H qoA AW A sArEw
£ —

T 69 STH WY GG B T T
frm wr &1 w7 TR W
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& —Im-SwET &1 OF T O ¥ oY
word o fe ot — T g
¥ =g i wd g ar wel gr—a
/T |
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uT & a9e ¥ SR sE & fAg
gragm  fem mar @1 ¥ faer el
ot ¥ frdew wew fiF 1 e & W
T T WA W, JIN AT §, WIS
o ¥ arq Ay ¥ ag dar qgETe
e € T ¥ wiag fe sdE
THEE ¥ 9% §TW 919 & 9T ey,
g M § TEF F AT ¥ FW AN
Y oA wfge, afie &R0 &1 TR
fur—a9 a@ ®r sEwr Mg ¥
wte grr arfge )

Ffiw-arcefoegr #1 aw w1 &
W oA Ag ssE wife gnd
et ww & e & fram
g v SgIurT WX farfer 0w
T T Y TR AT
o &, TR v gee-dorex W
gl—E® aTE goee w1 fauiw e
T AR | g WEr WNT AA-
wqEr & —Asmfeqr fammy w ava’
¥t g ¥ sy &, ww & fg oy
ATy | TEddT ¥ yeew #
Ty Im, o F s ® e
fer o & wa® a1 %< framy &
w9 T 9T geart fedr omd, O wre
H ovq &1 wwrd fisar om wwar #
demfeai e o awh & AW
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[sft wwaTR Foraw o]
g we ¥ woamf ®7 ar el g—
acn fafw e faar g |

T FT WL TG I X7 WOEIT
g N et ¥ fagar £ yov-fasi
woar  fear o @ & ¥ fyar
AT W fadi ) 3% & IuRT
T QU ®IeT gt HT @ §, AfwA
maaimﬁmﬁfma@tl

% —wmarT 75 a9 91 79 7o fom
W t—ag g ot ot 60 sfame
g &1 #Y wied Wi et
¥ e &, ag fyem ma
Haw § surar ATAw ¥ W)
f o o ¢, faew @ 9nfie

Fataw T & Haad wE AW
T fom W wat ot @ wgy, A I
wara ¥ faar fs g o0 fasne wom
TEU | WgE WAAH R HT F@ X
a1 R, afy gw IW &7 I9Eer T w7
%, &Y I FT FES A IIT qAF,
ferdar sm sqm 1 ot w17 ot
TORIT ®T w017 1 17

N gic e wat (s At
qewroe) @ qg fasr ot Ag w0 03
97 & &1, F AT LT

sft mh{lﬁ'ﬁ? R G
qrET, T H1 M A |

St waw Wiz (wwier) WA
2 faar 1

it wawTe gaeTw o ;. gieaAt
W sfaafedi # g & # ¥E]
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Wi T EFY Tw & wF wieanT ¥
waf R &1 werr<t Wi e F
3 FarA gt A
78 wem & fr @ w e §
farame oy, 37 iy oY ofr gleur
% w9 = atae e ¥ fee
X, W% foe fifom fr w7 &
G TW TOF F TR0 T, 1WAV
Y sqqeqr Y AT, TA A9 § IT F
frgdas 1 qu far s ) wror
wig &7 Aifa gumw @, ot aw
ez ag @1 wi @, & wpw fr
gawt wee fp na o

ozt v wanw g7 e & feg
7 | F1 T9F qina §, fow ww A
fforg, odft sgT o R fw e A &
qU EFT | AFAT A ¥R %1 TEi 9
gt @A & fqo v &, w7 ww
g9 IW AT F) 317 4G9 § F49,
Al 9T FHTATNATAG & | A
FrFE 7 29 fomn s w7 w3
g, EEr I g oW sl anfgo——
gAwt wrez g w7 wtfen fr gw
7 FTEEE ° TN FIW 7739, 3W
¥ AT F1 GAT 7AW FAAT @ W oAy
FA AT ¢ ¥ W7 I wTHI AT ALY
qie w<Ar AGifgn, fom § swAT )
awm fer &

ur a7 § w7 g% 7 9wEAr g
gt @z 7 & fr gnv gEm AR
sareor wdt & uw feew fomrd o,
form ®1 A § “faear 1 W 7
g a8 T arw § | 99 fmewr Y
ey ¥ W 7g W fe s oFew
gt 1 T wore qAr Hwg worr
o i AE Y NI awar wow &
T avg A e fagmn e &1 wen
& &« QO o ag & fe o
fem B ww w3 wfi e ¥ wifyg
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wrx fggwr fedw saarg 1 Ay
it wdt § i omar W Wy s
Tegr WY fare § 1w wa fw o
T ¥, TER WU G IS
% fag ¥ foew QY ot AOF
¥ qq o § o ¥w AE A wrew A
60 ®0T AT T wWIArT fEa

t

w94 §R 4A &1 awa fear
38 & far WY ®1 g g
Art &1 Tt www # W@

t wrat 77 8 fo gx Ag X I A
mume, g gefr ) gwne faww walt off
1T MR AT Wwa'm.a’:
¥ sz wez e gt mastad wifw
wrg & W fom o 7 AT w5
g@a 7 s g, 39 5 fag =
7 A A wHT B AE FL W
o are afaq o7 ww B A AL
FIW &1 weAT AfEN | F A AT OF
TEEIT FAT F | MR WY AEAHE
7 gqargAr wx & fae ww frar &
gy fo o &9 gsm AT WET W
faert &, a5t & fart femram A
g w1y W gr feam mEr
FYWET ) AT TGETEAT T ARART
WA | W AT I A F0
gfg gt arvrad & g w1 AT
o ¥ wfw qw Ffaw o Wiy s
Afga a7 AT wrfgy Wi 1@ T@ #Y
wq & sarar srafawar A Tifge wir
g 5 ae X g =ifaw

ot o GETw o7 wrEd A
wod g, ¥ T I

st qrdwa AATW wAT (T )
e Y AmameE v Ik A ¥
ageT arn &Y % wger fn mft femr &

ag wwe wm § dfew I wargr wr ?
af & gfew <@ | T & @
TRy (TraAre w0 Frrg 39 Ay weTY
ar qg ¥ uEET § Wi d wEET
T agf T § g ST Y
& quift e & Wit 8, wnfids §,
§ aukfavos s E A ¥
34 %1 - T & WY Aav WT IE
¥ o &% wfg prdt & 7w & WA R
aramrd 1 & ow Jaret Xar g fr
qrefifda | ATCATT AT A g @,
T WO XEAT gy Wi 9% gafag
% sz wrg wife ¥ wF agrdar
Fwar g W gt grardry . 9
nx Bt & am & difag | fge w
wfY 4 wfAwe 7 v A & Afww ww
52a1 54 1 Ta¥ wiwwar & gz &Y
T F age @y o 19 fad 9 Wit
o7 36 foret g1 97 ¥ W M F a0
afgarsm ¥ 3 TeR W, w17 Afaw
oY 7 afaE & FTH THT a7, To7 UTA
32 32 T 34 44 74 § AV
F1 sAa@ A AN fo ardeaw
AT FTA A MTAGT | G 5 FT M 10
grafadt &7 va, a1 F@7  a&l ¥ oA
-gavar yE A fF 29 @A § fAg
2t s A8 g1 241 afew 997 B 5aTAT
afa. ™ fear faor f& g@y e
HIX &8 ST | FoaEd HTR A4 4l
«ffw  FEy 91F I A | AT qF
ex XA F[ AZY AWMST ATTAT, AT A
AT £ st A fr <g AT
CRELEERE L8

Tt B aTE wiT ¥ faawdl
feard, a3 ¥ nvdy I g Ok 99
o fawr @ uew ww @ § /e
oI HITH ag  Anrady ¥ 0 1gar
% f o v WL T W1 &7 UERIT
qu 7Er ¥R, A% A% HIR ALY XA |
WHAT W ¥ BN P guwT Wig ¥



290 General Budget,

[ syre i)
Tt & W g d FS €
gt g | T § f2a g oogd
¥ fafres &1 4g T &9 4, @,
s A et ST Y Jwarary
gy wwa g e wod fafaed &
R # WY § A1 fF BuT 603§ Tl
aq1 fafrecem §rm, s § fafwes
3% foars argar &1, fog a€ §9
wC g qom o1 aft w1 &
wfwwer gt |

3 g A fafrer #7 9, gt
fom aras @ g afeq 578 716 57
e ¥ wew & fag ) & qgn agd
%t am § A wrFm wifE 3w § wwg
fass winm s 7% gm Hifaa @@
21 ¥ 2599, 1975 ¥Y ara w¥A7 )
I G v am & e IaT g
ca far v § wg ¥ F W qEET
25 ATQE #1 & ATAIALTA FT HrEo
gé dY vt #fade w1 o A «F g
fer wog @ 3§ 1w ¥ WA 2
fas Srwoy % ager wfadz A wr€ Ta A
st w1 =g ata A wr o€ )
ag forft ¢f ara «df & 1 €fewr s
wT A g oregafa & amw AT 61 ag o
qEaTy W W qF 2 | 9% Wig wfawa
¥ ofw wmrar & « wg sfava &
AR A Em AW i g fe3 R
TR Y AR Ar @ wWr#a 9z
gAY ¥, 7 ARA IAW AAA §Ar
aifrm Yy wanE asardfa
fafre<i % v ¥ §\fer 3 o o€ &t
T T TR B & ag v wrfa &
Fx A ogy fofaedl Y, dfm &7
muad g a@ e g fa
73 TEOTR T T DA W WA LI FY
e A AT 1 FIw W R #
% 3¢ Wa 9q G A 5 wam HEr
1 WoAT q2  SreAT wifgy 3w v
w6 ot R ¥ am ) A W qET
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wff oT W wwar w1 WY g & faw
dw  qrderg AmRY W 9% @ W ¥
w1 | § gw T WS a1 Aff @
afwa ofRT § AT 37 @ a7 s
T @ 91, YELAT G Y 4 fw
oy # wng faarr aE. fav e
&% e gaar fafvaa ar fs ffaor oy
w) §6T %) TB I TAR Y T 9T
&t Ju# fadw ¥ nrar 1 fas
wre g Ay sfew o & At At
®E W oqRaT g, IAE FGT #R
®YE AT qbaAT qT, wH IAWT [l faw
afal q1 | T ®W AT T
#) wifew = & i Wiz % AT A2
¥ qrr qwg w. AR Afew aang 0
9% AYfze ¥ war gar 7 wwia faa
mar fo god g7 ATIATTE ¥ SIS
&1 uqr fmar & 1 #ar 5T fgor ?
%" wifqum # ® Tar wraETA
e wa wezafa & w1 a1 w2 o,
¢ qem fasrw & A zaEr G
sayafiey ¥, AWt gOnes o3, awt
e & 7 a¢ AW qT A4 H ger
g dfad= H off g 3 1 7w
fau #v8 damgm A 2 1 a9 @Y
3¢ gwE WA, SuE fadErm &
fau o #YF garew f ) madg
feeka agt @ go £+ wa¢ ag e
afi qR § AW TF O T 77 9mm
¥ gar & o wnT A1 AF P oAy g
aar & | fng & oW d% amar g
#fagra % g8 o<y ¥ gy 79 2
@y & AF A drr A 2 ar #
Qo WTEN £ dgar a, & s
qA A A o & qwa fa qa o
At aff ar fx @A 59 fawm 4y
#fade ¥ TeT M.t Arfgu o1 P Fm
g wt gy ar ? aur gfigd ®
ay - femr T

There shall be a Council of Minis-
ters with the Prime Minister as its
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head, to aid and advise the Presi-
dent in the exercise of his func-
tions.”

- oy fasrpar & &Y @ gt AW
ROH @A ¥ vga Gl gr@gy ?
g1l wawmr . wa faar  aegmfa &
$F AT AT LY 7 FATIY TA H4TL
wagadl i@ M ? gmA W A
qer A g T T & A AR &
afry czgen a1 ame fodt 7oy
sgamar  fody F 2 qo fedr &
g WY 2gy qur & wga f1eY e
afrgraz FNEafdrfe =
Tr wredr foafa wom &, W ¥
wwfie  dwR & gomer @ gafag
¥ T 771 AlEn Wi daa ama-
& Fr osamt #@1 frafa wwe
qrAt § 1 AT TATT AT 9 qHdT
&7 ' AT 431 «f wwar At f& guT
A1 =1y = 3 T wmem feafar e
2 &) Ay wrfge s SfeF dmo oA
fedt & 78 @81 --

ot TG WS (ATEP): WEA
WY 7Y ve fgAr fafees B o mies
aAar F4T AFY A7

&t segory AATE ART ;. TE AT
MEERE A g 1 Ao §, At e §
WX g2 & Anay ¥ qr U w1
wE @ E | ¥W IS 1 Mg AgE § qur
& an Y ¥Ry qR e TR

& vy w o fe s @ qe
o o fr ) & w1 oo o 6
T A WA $F | s A o foar
4
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“Such informations have been re-
ceived.”

& AW & 9 W ST & oag ay
T | 77 W AEY aaTAn, 7 R ¥ g )
frdffe izt mras sg i

“There was no discussion. Only
certain  clarifications were asked.
and nothing more.”

ey grem & & 7 v 1 fafreed WY
feama so% fo 97 99 ere @
W ¥ owwer Ay & Afer qag @
1 qIT TR & M 1 IAwr fgwrr
T 4t fr 98 | W quF aY T Ao
AT /T WATT AWM gEA § | wAQ
@t ar f¥ 37 27 9 fir aga weer
AT FFT AT T, wA AT A E T W
T WA, e T WY FATE WY W
T, WTA e §F & qTT qTET HATd
e & & o i wred oo §
oY g WY &1 3 ArAR wiT IEY Al
& arr 38 fr R A ard R G
TR &, 34 Z1 AN IS Ay o, fex
TWT IO | a9 AF wET afE @
£ AAfY | T T Y ey Ty 4 9g
qqE g B 49 ZTEE &Y 0% 4 )
ATgw AEY 47 787 FT T AMaw aRE
ar W 7 fefaws  awa qr wiad
fw a@t o1 T 2, ¥ FwIT g, qav W
fomar =zt fi 77 o fowrar &0
AR fo=r o e A1 7a7 e Sw o
AT FET TF TIT FEAT | T
AT AT AT AN W A QIR G 7 s
TAGHTH F1 TR FFT 94T ? a8 HIAL
1 ¥ AR o g s qer ¥ @y
SAEQT AL T FqAT F A¥ T A¥
for ot AT W 39 g e aw
qaar sieft, andft F § gt Wi
T GV & T TAET I W HT
fer smiam, W fod age ww wwit
FHFT T | WIT @ A ardr syaedy
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[ofr Feaqore waTz 3]

&1 7€ Y, agt aw f aTg WewT W ¥
wTaw® JrAT WY wrdry fear v ar
g @Y AW *1 S §, 9T W g
v %1 g § 5 9% v W wRoww
e for 8, O fir wrg qaf feafer &
T &t gy ¥ i faw sreRfew o
< & « & WX A TR AT R Ay
# vy fis oy oF fafrerr & fom o
wae fear o1 qwar & 0 g e
FifaR, & wot Wi ¥ 7@ g, wiw
FroT W § wgr w1 o fe 2w
gw & JF & AT A g ar A ek
g}wq;ﬂ;muwmhviagq&
h‘l‘i‘ﬁgﬂ\ﬁwmﬂi ¥ T,
@ § afy oy @y X A 5w
tﬁvmﬁ%%#ﬁ"?“ﬁ*
LR e PN
oY g wE e, e s 5'“?
aTET T & 9§ W w1 A/ 3T e
o woW wex wEAaw faar ¥ o
¥, ¥3 aaTd ¥7AT7 7 F Agw wm
frmafary w7 22 7 WA A
T IFN A M A § Fre oww
sfavr &1 T wE s fE
& FT 98 9 W6 47, 9 o qey
B | WT WTH TAAT & AT & 9T
aFt oY 1 T 39 ARG W AR TN w2
wE oY fgmr 7 @A #4 T 41 A1 WA
Tt 78 g1 7 7 foeg, Afem, e,
tarE qAX  WIT w1 K AT XTI
foar | onfe & for @ gww
IR 9T T AT, I JAT TWIETN
3 famelt & gegavand &7 faeg et
¥ it my WK ghrser swm ¥ fag
fare ¥t wre forar 1 femg amx & o W
T 7Y, WO, ot W, WiE W
& 1 v o7 Wit w1 e & B wroey
e ® Jufr TveaTer ® s
4 fr

“India 13 Indira, Indira i1s India.”
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7L I W W | TR YT ww Wi
7§ wud &1 o wgr s e qw WY
wfr vz vk 1 qw XA =
i &, v o &, v 59 99 w7 AW
& Wiz w3t | v EeT et & v wre
ot efaa ¥ a9t W W W oW
frrerar § 1 W ST warmar g @Y W
% sy fagre & Raeret T qwr W
fewe frem & e sitfodmr | sadr s

T8 g o

70 a1 7g & fe arfac e w
T FEA 7 I, TA ¥ TB g,
wauT-daT g, AU 97 fed & gt
a¥ i ? wrfeT o & Zral e
v, & & SR A TR 7

mE A A ¥ AW 2 fa oamoe)
T WEHI W AW T 9 8,
I 9 & werd s & 6l e @
ATy Ot WaAwyT KT @ 37h afaw
¥ wiw & fow &% 1| ow AT
o e 67 weET ®  feer ww
TR A ET TN AAN 7A@ Ay
ara @ e g Iy !

FEE A W ArAT A ow@ R,
vt oF fawr 5T & 1 fagre e e
3w #, A 3w % foaw afw g7
T@r & wivs w74 &, for Wt w@
qag A B | O OF €9 T TR
3, gurt A TeANE qTEw IA A
AT @Y, TG AT A E | A AT AT
& vgar wfgy o

& ox fadly arg ¥ Wi fawy et
ft w1 e fammr gt §, ® T
ELEE R R R
T TF AEATENT  QHIRE gwr W7
unostEetlte ¥ wiwifal, Ffadwst
troode wifeed o' gontfentte
Fitw ¥ | JHEAT FF TdE T TEw



305 General Budget, PHALGUNA 25, 1899 (SAKA)

grar € ot 1 fer wwoRT ¥ SR
goer & Ay faar | et o are ot
% wrr @} ¥, o S Y & qfee
AW, WE TAUAT & @wg & wrer
qm § 1| & ol ff ander s fw &
I A ¥ G wgw o
fad »g g g fe w9 swdaw
w1 w & are fad | ow S aw
g dameie wifeex | 9 ®
W o Jaw femm e T 8 ?
dwwrie wfeed 9T 13 T ww
ww w1 w% g §, wowr fedvw R
argw T & 1 v ave & ow mEr #
1 ®QT TR FT ApATT @ A
% WY § AT O A T G
7 I A wrw A e, afew dewe
o quix fear, o wet o ?

safay & g & wgm fw o
wET WY @A w1 W A Ifaw
wad, W1 ven A, fremw &y
sifr #¢ 4

gt @ T FEwT & amrr wvw
g1

MR. DEPUTY-SPEAKER: The dis-
cussion on the Budget should fimsh

by 5 O'clock today. The  Minister
will reply at 5 O°clock.
SHRI M. V. CHANDRASEKHARA

MURTHY (Kanakapura): Mr. Deputy
Speaker, Sir, in the last year's Bud-
get, jnitially there was a geficit financ.
ing to the extent of Rs. 85 crores but
by the end of the year, it had come io
about Rs. 975 crores, which is ten times
more than the anticipated figure. In
this year's Budget, there is a huge
deficit of Rs, 1050 crores, This clearly
indicates that the Finance Minister
has -miserably failed in anticipating
the Budget gap. The Janata Party has
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given promises that the growth rate
would be increased to 7 per cent, un-
employment problem would be solved,
land reforms would be effectively im-
plemented and the price line would be
conirolled effectively. But the Gov-
ernment has totally failed in fulfilling
those promises. This Budget also does
not contain any consiructive solution
regarding the problem of ubemploy-
ment and notHing has been said about
land reforms also. At this stage, at
least, [ request the Centiral Govern.
ment to give more financial aid to
the concerned States so that these pro-
gressive laws can be implemented
The budget is the most disappointing
one and it would place the countr; s
economy in crisis; and also the recc=:
dise in excise duty on coal, power, pe:.
rol and other petroleum producls
directly hit the common man. Hence,
I request the Government once aga |
to reconsider this proposal and dr »
this proposal in the interest and we'-
fare of the common mun.

In 1975.76, there was an increase of
10 per cent in industrial growth. But
this year. it has come down to 1.6 yr
cent  This 1s attmbuted to the shoire-
tage of power and labour unrest, But
{o my surprise, the other factors are
also there, There 18 lack of coordina-
lion belween the labour nnd the mana-
gement and also the short supply
of raw materials. In order to increa »
the industrial growth, the primary
necessity 15 1o supply raw mateiia’,
at a cheaper rate and al~o in time anr
also labour participation in tine
management 18 quite essential

At the same time, the budget his
indicated some good measures to be
taken to improve the conditions of
the rural poor. For this, I congralu-
late the Finance Minister. Also more
irrigation facilities are to be provided
so that agriculture need not depenn
only on rain. In our country, our
farmers are not getting proper price
for their produce. At least Govern-
ment should create a reasonable mar-
ket for their produce, whether it i3
rice, wheat or sugarcane.



3 07 General Budget,

[Shri M. V. Chandrasekhara Murthy]

The increase in levy on electricity
will also considerably hit the con-
sumer. Also I would like to say some-
thing about the Centre-State relation-
ship. Regarding imposition of levy
on electricity and abolition of sales
tax, the Central Government is directly
encroaching upon the financial jurisdie
tion of the States and the result will
be that the economy of the States
will be crippled. Hence I suggest to
the Central Government to have a
dialogue with the States before =2king
any decision in such matters.

During the last six years, in the
whole of the country, Karnataka
State Government is the only govern-
ment which has  effectively
implemented land reforms along
with other socio-economic policies
such as debt relief, removal of
ponded labour and also giving sti-
pend to the unemployed and  ex-
emption of land revenue for five acre \ud
In order to continue implementation
of all these progressive policies and
to take up developmental works in
the State of Karnataka, the Central
Gevernment has to give more facili-
ties and financial aid to the Karnataka
State. With these words, I conclude

my speech.

st feam werg (stsers) © 99T-
er wEas, § 3a F1 s § f6 AT
3w @A 1 AT fRar | FwE Ag
YE AT E oy weae §, WA E HIG
9% SHTET GOt § AW AT T IO TE
qrEm, gaar & Sgm 5 qd weEe
8] F Fror e gwA AT AT A
guT F |

Iqreas g A 4 faw ¥
serar gw Fdy @y A8F T andd

st fedint ware ¢ fiw A o ]
A F9E AW B LA g T
Fgr ar fr g7 go et AS qdi
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T § faraaa § faey & o & w10
T Ty Fv feafy & w3 it
gafera & @ &1 xar 5 9= AR
3o ¥ o e fear 8, 76-77¥
aedt g Fraai-a 12 sk # afe
g v | WAF WA qfw A {2
sfoa & 7 & gfg g o AT
qar Iuafed 20 Tfawa # & 7 4
7% S wE AW gAT § TW T qWAT
F7 gU & TgH AgAT g (6 W *
AT & A 7 O mren Se a4 §
Tg awE THET B AT agar gAn feans:
g | Ay F@ AT F Al HEA
21 aFar g | At & fawra w7 S famw
g frard wd &, sw ¥ ol wed
3 NI T AT NEgA g ;AT 2 |
AT TTE A AN AT Oq H FET 97
f gw W F faETa B A EST @
T3 HIT WY ST F @A BT AW
T | T S A wEr A4 OF AW e
oW &g AT & o Al 57 faer
grm, A 3% e w0 glar gh,
Ffr 7 gafy g A T Al F
THEEG FT GE-NET (518 I | #Tw A
agd ¥ iat § ST’ §AEd & T A
§t @ Tafes @ &= @
F4T & | FEi-al st G Hifww
g T | AT ¢ | IW W AT T
grraTien $19 & ML &g 40 T ¥
TE H 2| o g 3w Ffawsw w
faw sfas g+ 4@l feat s&w q@ a%
Fo & A& THFAT | AT HIHY, ST
g% § @9= 947 g, 20—21 Afowa &
g & faq faar 3y 97 | Staar 9l
Y ATHTL T T q WA 9% F TAT F
ferta F1 AL T oAt & 1 g W
ata 1 e § fa =g i = a5 GaEw
FY ¥ AT A1 § 1 ag fawra qa
i f oreft A AT F AT R 9 AT
TIATE ALY &Y TG &, TH(C A HqAT
faftg a8 ot TG gQ § FfHT LaA F#H
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fefi ¥ Y WY 9l #r afym Afa ¥
I ¥ FAETL W AW a5 @ § | T
o7 agT wAT § uF e & fFw
T fears 3 & 1§ welY S & AT
g fF F it ¥ fasra & fog,
ar ¥ faarg & fag wfas & =fgw
g ¥, aWY T 39 F1 weT g1 FFar 2 |

Ty T arary faera Y a9
ST TS X FY & | 2T @A H ATHNL
frr Y 21T Fay T g ) # Y 3@ 0
T § o 30 @27 T Agd § A
gaet X wer & ©F Staar a e I
F qiw 9T ¥ (WQ gAdr & AT TR
7ot ¥ ag s Fof o FT § IT A
qeniFT gt | I§ qeATFA & qLd
¥ & qg wgm fF iy ad Frly
Ferar fadt, &1 gAT, @ ST T
watm*ﬁ%ﬁqaﬁiqaﬁmw
& i atfe ag St a9 faaor e
Fodfr @ fr fraw @R @1 9T
firT | T daT ALY g A ¥ A
5 fawe ®T W WA A 7H
qTer &7 GFA frwer S | I9E ATS
wHET @ geatea won w3 fRa
ot FFar | PR AT g T
LU
1543 hrs.

[SHRT DHIRENDRANAT@ BASU in the
Chair]

e, fadr ad & 7@ Fer W g
%rrv’tarmwmwﬁmawmmﬁn
n‘gmfﬂﬁ’rg’tm‘tm"ra’r&ﬂ%
o Fr) § a1 &9 @ g oA
% foaar wqar wAal & 9% ¥ 4
ar wew €4 § WAl SEET =g
i gt frard Xar | AqE @ T
gl O = g, g Al F A
3 fer T @Y AT 7e PRl sre W
% g foar mar 41, AR, T AR TN
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wEr &Y Ay faard 37 1 Ay fa=re &
ag a1 $6 AWl 96 o FT diAa
21 at & T weT Ay Wi % T
EQl

T 3T 29 § F98 F¥ FIH! FAT g
&1 1975-76 W FqTG 59.5 TG
Mz dar gf dr WX 1976-77H
¥ ¥ 57.8 wr@ WiE FaT gE ¥
oTs FHTRlEd GEET  F qEAH
A ¥ o FUS @ §, A T

frew ¥ Fus W 947 8——ag We e
¥ w8 W Agt 9F A WIOIE!
7E FIST ATGHT FAF ¥ wiHF Tt
# e aoT Tfgg ) wad F A o
TOT AR T § AT W qE FAST
3T g | wTS F9S AT agr Wl
FAY QS & 1 wni F e o R
Fosfears 3% 3 H @ qw F 97 M,
IUL IRW ¥ Q1§ FET ;7 WS IF
TR WA P F@ A | TR JALTIA
Seq T AT § AN FTHA AT
fir o Fmw Sar Wy e 1 F A
IR AW F GV GAT AT AT A AT
T WET ¥ g1aT AT | 5 < 7 F qG7
T GRW, IAL WeW AW SEd
sarer fawst gaT & | § A9F "eaw
¥ Qe ST =1edl § 6§ WY 3TR
2w & qatee M & wArs frera
FT @Y A gfom Ras W g 1 W
frr ant & fafea ©F § 39 410 1
gt 2 | i AN FY HET & I1E, TA
oA e W & a9 | A AT A
£ wraEaT qgY F TS | §H T § 0%
s ¥ wraer § g9 seafa § afea
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oot oY IW 0y e @ g s
are G4r 78 & MT T AAT FT A1
-ZHIT FTEAT & | 70 T ITF T2 AT
& fre gg s O arer S §
# wrad wvegw ¥ FgAr T@ar §
- faeTd T 9T IA 3 &1 IAT EHT
-91fgq | I39F g4 W ¥ wias wifq
T &% AT qAIF I9 W F &
Wit &y fhet f5F7a TEF v aFa & )
ALHTT AY AT A1AqTF AT & I FAA
CFTTS] T @1 @ AT E 1

oo 54 2w ° giwr anfeaifaat
&Y oY gHen & ag 92y fawe & wrw
FART &Y AT Fi AT FIHTAT T IAFHT
qHeew G AEN gAT & | WIH T4T HQX
‘¥ ITFT THET d F FO ST E,
fgTra T § 943w 1 ¥ 5 wiwF
gty Ao ¥ AT ¥ Fg AGE AT
-gd At ¥ A sAAT gdew 13 F
JAAT | AR AT A T 14 faaar
T AT AT FL AFA ITRIAIE FF
ey TR ¥ T82T 13 F qTET g |
FAT TTET 1 2471 Tux foay afew
-IIV FIE AeATHT qg1 w<Ar | F g
T 1T FIFGLA AT § fF o7 aw
fager w1l #1 AFAET L 6 @@l
A ¥ fFaar wET gun, 99T AT
Tt qmrai ST @ 6 e o
dqr @9 AT & SART AZr  SIINT
fagrg 7df 2T

T W AN AGAT S FAGEAT qGT
qEF § | T TR A AT F 15
fodar & 31 fe@ax 1977 % ww
A af@e Fenw ¥ S
FATIT 9T ATHT ag a9T q5) 4T S4r fo
FIAT F TN T T T 9T | 37 TFR
&Y drag & fe foame feenl & i,
-AGT, SATH T qF SAqr  HI FQqUAT
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s, Saw fafaa e o, R
s fF oo 3w aedy g want ¥
g F {g, =% ¥ fau o wm &
foq sgaear  FEr ER0 | TEe T
T g g a9 ¥ Sone aern
T | &dr # AR FA-wrEEt #
TR 7 | TAF AT g I AE
oI THAT & | IS gATR AW | UF faee
# 25 Fou QAT & @ € | W @l g%
ey F fgea & fao gw w5 afas
¥ wfas v SeT gHr |

TE AT AT M FOATIHT A
AT feamr =mea g | 98 ST AT I
qff  # giem mfzafeat 1 @
FEITHE | H oF OF a0 ¥ A
T T AW, WS Fee A H E | 4
F W1 et € F Fe ¥ @ frerew €
IR ST FI€ g1 & | THA F 41T
qrg F Ao mieafas o § A
HUAT €T W T ¥ I9S g 1 AR
AT IAHT FAL T FT T TGN &
g & I qT LT BT KIS HIT AT
TN T Ty 9F g w fawra w3
qg gATE FLAT § | HAT ;9 a5 fawr
FT T T a8 FT oA AT RS &, o
ar 3rF &, WEET  UEw dst AHedT 39
i F mry dar 9 AT § )

FO 9T AAEAE FH I q9C &
T AT F o7 @ iy v fey
W g 2, ag 789 T=er F9 £ |
Sfer o ara & o9 & AreAw ¥ G
F AEF F AT AT § AR
IR FW H—TFawawz q@f e M-
R ¥ 6 gfe # aaadd #1 d&r
gdl g, o & o adr 78 g, 9T w6
AFGL FT FL AEY T J9T FLAT T80T
21 3 oW AW ¥ e g RS &
afer o9 &1 fpdt g@d q@ § emar
grm 1 afz Gar A Y A%, @ W
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ST &~z Y o7 T § g I
ma,aﬁe&,aﬁﬁm‘tmm%
gEL FEI A FE F fa¥ ATH H
aTer gMT qeaT § | Sy 3@ a®
zw 1 fady a1 g |

T weal & AqIA H AT A
qATE F@T § WL AW F AT
qar g !

SHRI A. K. ROY (Dhanbad): Last
year’s budget was disappointing. This
year's budget, I find, irritating and
obnoxious. There is nothing ‘like a
bold steps forward’. I was just listen-
ing to the debate and lectures of my
colleagues. They were saying—it is a
bold step forward. I consider it an
old steps backward. The Finance
Minister and the new Janata leaders
are very intelligent. They have given
a new name to the old thing.

What is the rolling plan? Rolling
plan is nothing but a plan holiday. Tt
is another name of plan holiday. They
say that they are giving a rolling plan.
Tt is nothing but ad hocism. If there
can be rolling plan, why cannot there
be rolling Ministry? There should be
rolling Ministry. Every year there
should be new ministers so that there
will not be any dissension in the
Janata Government.

{ When there is rolling fplan, why
cannot there be rolling ministry, rol-
ling policy and rolling budget—every-
thing rolling here? The only thing
left for rolling is the head to roll
These heads have started rolling.

You consider the situation in Bihar.
Today morning I heard that in Sind-
hri. in my own constituency, a large
number of people and students have
been injured. The entire Government
machinery has been paralysed.

What is the picture on the indus-
trial front? A fortnight ago the Presi-
dent of India went to Bokaro to in-
augurate the third blast furnace. On

PHALGUNA 25, 1899 (SAKA)
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the 26th February, he inaugurated
the third blast furnace, on
927th two  blast furnaces were
closed down. To-day the entire

Bokaro, the biggest sfeel plant is in
a bad state. I was waiting for an
opportunity because I was seeing that
Shri Patnaik was sitting there and
laughing and all that on these things.
But he must know that he is presiding

over a valcano and nothing else
Total Bokaro is closed.

I got information that Sindhri
Modernisation Plant—Rs. 100  crore

plant has also closed down. The en-
tire colliery is in crfisis. The whole
industry ig half closed in lay off,

You will be surprised to know that
the reason for this is nothing like
labour unrest. It is embedded in the
whole economic system in defence of
which he has come with the Budget.

The country is suffering with tension:
and cancer. Our Finance Minister is
giving cibazol as medicine and a
bandage and plaster and is saying that
the patient is all right. Eeverything

is all right.

They say if you pump money in the
village, then there will be rural deve-
lopment. But unless and untill the
basic social structure is changed, and
favourable situation is created and
proper ground is made, any amount of
input will fail to make any headway
for uplifiment or restructuring of the
village community. I want to make
only one point because you will not
give me more time. I would like to
emphasise this. What type of philo-
sophg has the Janata party govern-
ment got?. What objectives have they
got? One thing” you must know, Mr.
Chairman. The Janata Party Govern-
ment is a misnomer like the Holy
Roman Empire which was neither
Holy nor Roman nor Empire. So,
here also, Sir, this Janata Party Gov-

‘ernment is neither Janata, nor a party

nor a Government. Have you got
any principle of democracy? No. They
are all political gquacks. Mr. Chair-
man, Sir, you must have read in
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Platos Repyblic about this On every
good thing was there Ie said that
there tan be justice inthe society only
when the kings will be philosophers
and philosophers should be the king
T'hat 1s what he said Sumilails n
India I c¢qan tell you that nobody can
emancpate this great country unless
the country s politicians do not become
scientisis and scientisis do nol become
politictans  Theie 1s need for re
structuring the countiy 1n the sphere
of soclal systum, its economic s)stems
and its agiicultural system, 1n a geien-
tific way Thi» Janata Government wre
full of quacks I would like to em-
hasis 1this point  The congress party
has ruled the country for 30 years
They created the pubhe sector What
for? Do they helieve 1n sociahsm’ No
They weic a hundred mules away
from socialism But they cieated the
public sector |ccause they knew that
this wool provide the infrastructure
tor ¢apitalism They only wanted to
develop capitalism  They wanted to
develop prisate industry and thus s
why they (realed the public sector as
feeder for the private sector They
thought that the public sector would
provide surplus of capital to the piu
vate sector 1 want to emphasise this
point  Thev should be sclentists but
not quicks They want to solve the pro-
blem of medicines by urine theraphy
They want to do yogns and all these
things nol the scientific way I must
say, this 1s an obscurantist way of

doing things

It you really want to develop rural
feclor you have to 1e-structure the
¢ itne society The nation will prosper
only 1if the wvilages prosper India
bves 1m o v1 e Rur.l development
does notrac m1 ndlo~ds development
Sir he his not sud 2 word ibout land
reforms in the Budgeli not a  word
abou! worhers ind their 10le  You
have to leirn from the congress if you
want the development and restructur-
ing of the v llages even 1m the capita-
list way
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If you ieally want to pump more
money 1n the villages, then you must
create the base so that they can re-
tene the money, they can utflse the
money, and thcy can transform agri-
culture

Sir Aguculliie does not mean cul
tivation only  Agucultuie means sod
conservaliom It neans water conser-
vation It means fores-
iry it mians amimal  husbandry
ind cotta e industries and so on You
should duvelop a public sector in Agri=
culturc  You should develop peasani
proptietoiship You should develop
their own public «ector In the begirn
mj the (Miciency ol the jublic sector
was less than the privale sector Lut
toln the efficienty of the public sec-
tor 1n moie than the private sector
loday also we have seen this Tiua
year the industrial progiess is four to
five pcr cent and 1t 18 because of the
cfliciency of the public sector

16 00 hrs

To inspiie the privale sector Gov-
ernment abolished the Capital Gans
Tax Look at the tcrm of closely held
companies They could not even break
the strike of thy cupatalists The 1n-
vestment wag stopped  You know the
money 15 immobile |he government
with money and gun can hreak the
strike of the workers but i1l could not
break the strike of capital In Indin,
capital 15 on strike That 15 the reason
why I suggest that we should develop
a publie sector in agriculture too side
by side India with its geographical
conditions chmatic  conditions and
with 1ts natural gmift could develop
agriculturc ws o« public sector and 1it-
tdn be tun elliitnily It can certainly
Lring ahout griculturd  revolubion
n this couutiy

Some divs tack you might remems-
her that thire was 1 dispute in
Bangladesh over the Faiakka 1ssue
China advised them not to escalate
that Bangladesh does not lack n
water What 1t does lack i{s the con~
servation of water It does not need
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a big investment too, What it requires
is redistribution and conservation of
watler that is available There. 1 would
appeal to Government that if at all
they want rural upliftment there
should be restructuring of villages in
India. For that they should make =a
provision for the development of pub-
lic sector in agriculture. Landreform,
peasant proprietorship and complete
abolition and eclimination of the re.
mnants of the feudalism is a must.

MR. CHAIRMAN: Before I call upon
Shri liira Bhar ] want 1o tell you
that he should first of all be Tbrief.
Sccondly, the Finunce Minister  will
reply at 5 p.m. today. I want to accom-
modate as many hon Membeis in the
hist possible.

Now, you may go on.

sit gt W€ (wrvarsy) : wamfa
gy, A At wEEw & W Ao
Ty fgar & 99 5 wE wewrea & AR
w% wHar W ¥ gAY 3w oW aw
are wrer & A1 fan o <R § i o
R & 1| v g wfa v o fea
T, v AT T FF arf w5 qren
w7 Arq far war W e 10 gz
&7 Arq fgar mr | 3w A & qery
gt & anf AW wY S TE | W
A ge8 A feg & WA avy
HTEY ¥ g €T qEEA W AR T
g | fas i et g Y Ty
HWT qut g 4 | gE e o o B
W ¥ ¥ qETITET W g1 WY Simad
A §I WX 99§19 819 TET 67
W #Y A 1 mfaat a4 gF &, I
ST FATC a7 7€ § IEA1 g/ qem
w weor T free wToaw Wi
2 faw & 7 a1 7y g AwewETEem)
™ W % v ¥ oo o & agh @y
TJETET TR FATERT | g wvenfs

Disc.
SuTEe &Y, ¢ §fY  vETEw ), W)
¢ O I WICEET T @A
TE WA T AT g1, T IeArEAl
& fag At &1 7 famin g
gR, @t ST %1 ¥ g9 W AW T
w1 A% § 1 9t fad w A ®
T & B T AT HHGT 9 TN
W9 AET T | AT ng ST
#ifa «t gisor %+ 41, A "om-
qa & WY T fam, Sfea w7z 2ger
oK g W A & a1 Fmer S
g qEAT & I wE g AT e € fF
NN 10 T & avaer e & fF
T 4 § g o anr &1 saeer
TEAT FAT FTFT ATAATE WL TIET
%1 821 A% &, WIT I 7 gfem wfy
AT A% £ | B9 wa 9w 7 g st
T #T W 7 T owEEd 7 owar
4T, 7 T 497 74T qQ@ 2T Ave mA@ArT
Wi e & g 4, e S &
FAeEETT {1 g w1 faet o, A
TG AGT A4 F1 fawan ar I T o
T SHTT Figt oAy 7 g1 fo g Avev
F5& AT & A F7 7 w7 A7 o«
O T g1 | FHE Y 47 30 AT T
vg WA 7, Afew gardr @ oY 3w
2 1| wEY g T T &1 vy AT AR 0T
E4

RY & UoEq™ ¥ 7 AT Fwm A
o § @Al 67 G E | g a8y 97
Y7 & Y w1 Y e aE & fad
nw, & fawr w1 g w0
qraater, vrage, faete, WeEmer @
R F a2, 3 dAr ey ol 2
wre mfaw ot fiear & AT AT
TR g FHT ¢ W e A /i oAar
S q@ AT F 1§ gEr EeEw
ufrafee ® s agr or g ¥ ) &
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(=7 ier wrg]
¥ ae g T § fe gmdr s
qTET J frd Fre & Ay O Wy ay
&% w77 F fadr sree dar foam B, A
wEgl @dY # I WS @w g
Y AT H oWl AW o T Wi
& Y fzar & 1 wwr & S sfeamdt
g lawtar & &1 @ & W
7 qEadr BT w1 & | W w8 fv gy
HAAT 99 AT FT § | F6T Wrewr
ut & fF 7z & fadr Foraeir o gy
aqt § IAFT qATH AT HEAAT qQT
T IFT7 T HIT 9 &g F3r &7 397
gt & o 72 & «nr oy & ol anfy
affy T @ £ 1 aredT, AT W
=g # 7z g & fw oo e
@R w1 g AE wEA £ ) AW A
HT F WA 07 AT FT &G T 90
= & e wr ATt W v A E
wilfe 77 F07 el ¥ fl g, W,
A7A, TFE W Tt § wew @
Ty oz wifrawt # enfan, o ey
aau wifa & AW 3% 99 7 qewq Ar
{TFTT 7 W A fAw o s ?

¥ wreT S S § WA =ngar g
f& ag ot armT oy & <@ £ ol
TR & A gfuw g7 w9 faAw
ufa a4ar afet F fAd o s
o 2, w1 a7z T foamd g & o
w17 B TR w1 T & for g
frm g, afes & el quaT e 2
fir s sgi-wEl T AT AT g,
T FEET THT gy qae g o
T 9% W19 57 QA1 ¥ %77 9o
wT ¥ 7 i oz favemw & o &
ag wrwe e § T efRe ot aren
ara gare agi W afew w7 g ey
N O@ T WG qW | gEifad e
qEf & WEA AEeEt Wi AR
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sty oft & g wen wmger  fie el
i off ®) ff gzmr ar, Ty AWK
Wt forstrardt o gt ey e
afew g ¥ Y T § 9 Pederd
AT § v ford g g T ageen
T 1 W wEE SR ey # ag
T 7 7= 1§ € e fomme O
s & aw W g T § oo
T e ¥ w0 100 ¥OT
A9 T WTIT G AT SrE TE § 1
T WIS KT FORIT A O9T §ORIT
w1 ST fgemn ¥ W pe e Y a1
FATE ToreATH HOETT ¥ WA o

# wdr wiRw ¥ i wem e
a3 feefr ot a0k & O S@N &
forit T QuT T a1 WA ST e
WA g e g e

gaT qErét ofrar 2, @t 9v
wf TE AT GWT § 1 ITHT TG
wor & fari gt gl w1 A e
& sroarT A gwy § | e v o
IAFT T T FOAT W) W A F
FTETT &Y dOET eqiA AT AiER

FOpTX 1 4 fommarar & fr g
forr & der 3 aregl sty Y g
o7 fram #F P & fr ag ww
far 7 | qET 1 W are 7 faww
Ft wifgy s it o gw i faod
gu & ? mifeamdt ofan ¥ g gqw-
wht W 41 g A A g,
IT 9T AW FAEW §F ey GwT 9%
T grar § f5 5% a7 & 20, 30
T WTEH ¥W orrd, xwd wer fawemy
& | ST IUWT TEAT ANHL JW W
T eafm &3 fear amw @ 1 W
ot o ¥ wifer Wi gfomt &
afeyr ¥ fawarg fsqr wdam o s
¥ 30 e wrew & Preter §, gl
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st goere Wt foerer oft § fer
oot ¥ faw & fod; o) o A
faar w1 gk onrfr & oY & farg
ety s fear arr T & )

gwmfe agea, feufr agi o }
fix erre & ara® arer we gy § WA
WO ATAT sAfRY qTOR GTRA T B
AT A g feelt €1 Wy ama
w1 7 8, T Wy FE¥ Ay v
T ¥T &, AT AE W gy
T oI g ¥y w1 S R
g & 1 ¥ frae & i fred g offi
w yadt 3 F wrew T W oo
feerwedy kY wrtiei |

gt 9t gfwdY W wrfgafagt
* art ¥ O wwf gt & 1 & wrfearet
£ 1 & oy snfeare Wi gfor wrea
& gg o wTgnT § e w1 & Ow
& g e AT T e e g
¥ 1 w1 g & wie gy & F srarod srferat
Wy AR N P v
 yEE @ ¥ )T T qEEAT @
oW WT G |

% ag Y ¥ WA # R oW
wifemfedt Wi gfomt & sfy vawmr
w w Aife ardr wit wf o ol
FHT Y T T Wiw WA g fr
eI g UF Qe AT I w
a9 uficar ¥ fawrw ' syaegr w9 )
o rfr Wit B arfet ¥ aw
¥ g & azart wr wfgwre wft onfergt
w § 1 9 wifet w1 wiww @
fod wir wok w1 & 1 wufag 9 o
wrw gwa & orfr § 1 & wftw WO
wiger § e goeTe W x@ 9T fawr
worr wifieg o
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uT et 91 wifewrfeat & e

o aNwer fear ar w@r & qumy
wgRW, WY W IW aTr W WA

i g, e qF woe § wT W
wurd, g uwdfer Wi v
R E ¥ o v T aOwR wT
v aff § 1 7 oy ¥ sEear v
W AAAT  FORTT W B v & forg
g [T FTT AN WY | FTRIT ST 4
Jw-rd A wsmrear & I F qhe
0w A T ¥ wEw gera
g |

1 WY & Ty § sl sy gr
TET AWC 6T FAGT HCE |

#SHRI AMAR ROY FRADHAN
(Cooch Behar): Mr. Chairman, Sir, a
Budget is not simply 5 stalement of
incomes and expenditures. A Budget
reflects the entire economic Lfe of a
nation. The Finunce Mrmister, Shri
Patel has by passed the recommenda-
tions of the Jha Commitiee and has
presented a deflcit budget amounting to
1306 crores and nas imposed a heavy
burden of Indirect taxes or the com-
mon man, in the process. I was not
surprised with this budget which pro-
tects the interests of the capitalizts. [
know about the political interests of
the Janata Party, | know about the
class composition, therefore, as a
worker of the forward block [ was not
disappointed with this budgel. But
this Budget has disappointed the mil-
lions of farmers, workers and other
poor people. Thig budget has failed to
bring any ray of hope in the lives of
the 70 per cent of our people who live
below the poverty line. There 18 no
promise of employment in this budget
for those millions of unemployed youth
who gell their blood in the blood bank
to provide their aged parents with a
little food. They have no mcans of
earning their livelihood. It does not
promise any employment to these mil-
lions of young women who have to sell
their bodies to save themselves from

| *The original speech was delivered in Bengall.
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starvation, to those women who being
unmble to buy & saree to cover them-
mlves have to commit suicide.

There is also no picture of 5 better
lite for the rural masses, There is no
promise of total land reforms or proper
land distribution. There is no assur-
ance of legitimate aud just price for
agricultural products. No attempt has
been made to maintain parity between
agricultural and industrial products
ang there is also no hint of any inten-
tion to remove the economic disparitieg
smong the people.

Speaking of village uplhiit, tall tzlks
bave been made that huge funds have
been provided for improvement in
sgriculture. But may I ask how
much money does this budget pro-
mise to the different States for land re.
forms and land distribution pro-
grammes? Not a single penny has
been provided. Improvemenis in the
life of the rural people is practically
impossible without total and wholesale
land reforms. But no money hus Leen
provided in this budget for that pur-
pose neither there Is any assurance of
any help to the Stales towards this
end. In this context 1 will mention
about the reports cf two Committee (1)
Agriculture Census Report 1971 and
(2) Raj Committee Report. The Agri-
culture Censug Committe> Report says
that 80 per cent of the cultivakle lands
are controlled by such owners who
possegs more than 10 acres of land.
Moreover they ure not mostly them-
selveg cultivators. The Raj Commit-
fee Repory says that 10 per cent of the
rural families conirn] 2/3 of the egri-
culture produce. If this ig the condi-
tion then land only Is the basic
problem. The basic thing about agri-
eultural improvement is land reforms.
Land must be in the hands of actual
tillers, The plough must give right
fo ownership of land. Talking of
rura] upliftment without land reforms
f# like living in fool's paradise. Of
eourse mention about land reforms hag
been made in the Economic Survey.
It has been stated therein *What is
required therefore is vigorous imple-
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mentation of the national policy of
land reform.” But unfortunately this
kas remained on paper only. Where
do we find the implementation in real
life? How much has been dome in this
respect during the last gne year. In
the Economic Survey at page 9 of
Chapter 2, it has been stated “Some
5.4 lakh hectares have been distribut-
ed to the landless agricultural workers
till the end of November 1977 out of
16.6 lakh hectares declared surplus.”
What to speak of lowering the land
ceiling, what to speak of proper dis-
tribution of land, it is @ matter of
great regret that even 1/3 of the sur-
plus land could not be distributed till
now. On the other hand, Janata
Leaders are propagating that they
will effect rural development. The
effects that should have been made
for land reform and land distribution
on a war footing for removing the
backwardness and poverty from our
rura] life has not been taken up at all.

It is a long standing demand that
parity should be established between
agricultural produce and industrial
products. No effort has been made to
achieve that, on ithe other hand, prices
of agricultural products have been
fixed so that the industrialists may
get an opportunity to make huge pro-
fits. Prices of jute, sugar cane, cotton,
tabocco etc. are fixed in g way which
is deterimental to the interesis of the
farmers. The most unfortunate thing
ig that the Government have recently
fixed maximum price of jute in a
shameless manner so that the intervals
of the jute mill owners gre protected.
At page 22 of the Economuc Survey, it
has been stated, “on the contrary the
Juie Commissioner had to fix maximum
prices (Rs. 228 per quintal for W. &
Calcutta Delivery) towards the end of
October 1077 and prescrite stock
limits with the Mills. Despite the
latter reports are that the ceiling
limits have been plerced.” On fop of
it the Central Government gent a noti-
fication to the jute growing States that
both seller and purchaser of raw jute—
whoever will violate the maximum
price fixation order will be arrested
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and prosecuted under Criminal Pro.
cedure Act. The Agriculture Minister
of West Bengal, Shrl Kamal Guha has
protested against that order. Provi-
sion was made for the arrest and 1m-
prisonment of the poor jute cultivators.
But may I ask what happened to the
jute milly who violuted this law, did
not properly regulare their stock posi-
tions as has been admilted in the re-
port itself? Has even one among them
been arrested? The maximum price of
raw jute that has besn fixed under
pressure from the jute mill owners
will adversely effart the economy of
the entire eastern region. The States
of Assam, West Bengal Tripura, Bihar
and Orissa will jtund to loge in a hig
way. But this golden fibre earng for
this country about Rs, 300 crores in
foreign exchange. About 4 crore
families in warioug States of easlern
India depend upon jute cultivation for
their livelihood. Ahout 2,50,000 work-
ers are employed in the jute industry.
They earn about 150 crores of rupees
by way of pay and wages etc. Apart
from this thousinds of people are
engaged in the jute trade as jute exa-
miners, commission agents. labourers
for loading and unloading of ships etc.
In brief a largeg par{ of the basic eco-
nomic structure of eastern India &
dependent upon jule. In spite of all
this the jute industry has still been
allowed to remain under the control of
a few capitalists as private industry.
Why hag the jute industry not been
nationalised ag yet? This was mnot
nationalised during the last 30 years,
it is alsp not being nationalised today
and there is no Tlkelihood of its
nationalisation in future also.

Let ug iry to fnd out what is the
cost of cultivating jale on one hectare
of land or what is the cost of producing
one quintal of jute? Tilling the land,
sowing seeds, cleaning harvesting
washing, drying of jute etc. requires
about 300 labourers on one hectare of
land. In West Bengal the minimum
wage of agricultural labourers Is
Rs. 6.10. Thus the cost on acoount of
labour alone comes to Rs, 2430.75.

Then Rs, 1300 has to be spent for seeds,
plough, bullocks, fertilisers etc. Then
again if the cost of one hectare of land
was deposited in some bank then about
Rs. 300 would have acrued ag interest.
Alter including oll these the cost of
jute cultivation on one hectares of
land comes to about Rs. 4230.75.

The Jute Development Committee
(Technical Committee) said on 20th
April 1878 at a Presg Conference that
in West Bengal the average production
of jute in one hectare of land is 14.40
quintals. In Maldah it is 10.80 quintal,
in West Dinajpur it is 10.35 quin‘als
and in Cooch Behar it is 10.08 quintals,
Therefore, on the lowest category the
cost of production of one quintal of
jute comes to Rs, 208.75. But the
Governmen{ has fixed the maximum
price of jute on arnval at Calcutta at
Rs. 225 per quintal omy. What can be
a more cruel jolke on the farmers in
the name of fixing prices? During i{he
British days Sir Francis Floud said in
his Commission's Report that “Price of
a manud of raw jute due o its costol
production and lahorious raling pro-
cess ghould be three times of the price
of paddy.” This can be considered
even now. But it should be remem-
bered that if efTorls are made to pro-
tect the iInterests of the jute mill
owners while ignoring the interests of
farmers and jute cultivators, the jule
industry itself will be totally ruined.
It such gituafion arises then the jute
cultivators will stop producing jute
and will shmift to the cultivation of
other profitable foodgrains etc. Jule
will in that cage stop earning precious
foreign exchange for our country. The
entire economy of our whole country
will thus be adversely effected.

The Jute Corporation has turned
into g white. elephant. Due o rampant
corruption and shocking inex-
perience this organigation is today
running into & heavy loss whith is
mounting day by day. It has totally
failed to protect an2 look afier the
interestz of the jute cultivators Mr.
Chairman, Sir, I thank you for givirg
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me an opportunity to apeak and with
that Sir 1 conciude.

SHRI K. LAKKAPPA (lumkur):
Mr. Chairman, Sir, speaking on !b's
Budget, I can say it 1z the most
uninspiring Budzet. It is the biggest
flop of the Finance Minister that he
ever produced such a Budget. Many
points have been covererd by my
iriends on both sides of the House
and [ would like to touch upon a few
points which are not coverad.

The Finance Minister has brought
the economy of this country to a very
apldated condition and the Finunce
Minitter is now presiding over the
liquidation of the finances of this
country. This has been amply proved
whep, the Budget has been presented.
I would like to give some quotations
from newspan::s, There was general
regret over the proposal to increuse
power raises, and coal prices as slso
the levy on polyster fabrics. The pru-
posal to increase postal tariffs on a
selective basis not only evoked =n
mixed reaction, but also enranged the
people of this country.

Some others printed to the recent
increase in the price of levy sugsr by
the Government and said that it had
been cleverly kept out of the Budget
proposals to avoil havsh public criti-
cism. What else do you want, Sir? The
Prime Minister when he assumed the
office made a patrioti® statement; that
“]1 will wipe out deficit financing”. But
what is the result of the Finance
Minister's Budgst? The Finance Minis.
ter has not only betrayed the Prime
Minister of this country, but he hes
betrayed himself and betrayed the
Party and everybody and thig is the
present position of the Budget of the
Finance Minister whose Prime Minister
hag been betrayed, He has now come
forward with proposals of an yncovered
budgetary deficit of the astounding
figure of Rs. 1050 crores. Thisis an elo-
quent commentary on the declarations
of the Janata Party and it is the
Janata Party which is crealing chaos
in thig country and this is the future
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o!ﬁismnhyuummlyh
this Budget,
Sir,tholudmmhbﬂnu the
poor and the middle classes in order
to give “incentives” to the affiuent
sectiong in agriculture, industry and
commerce. It reflects only the interests
of the upper class, the upper strata of
the soclety and helps the kulaks of the
Home Minister, Mr. Charan Singh.

The Finance Minister's Budget
reflects the Swatantra philosophy of
laissez faire. This is how the taxation
measures have b2en framed. Mr.
Palel used the instrument of indirect
taxeg in order to raise as much 2a
Rs. 549.5 crores of additional -ssources
from the common miun. The indiscri-
minate across the board increase in
excise duties except in the case of
ilemg benefiting the rich farmerg re-
veals the approach of the government
glaringly ang ‘hig is helping the rich
farmers and pressing down the poor
farmers. This is the philosophy that
has been followel by the Finance
Minister,

Sir, a promise was mais io the peo-
ple of this country that they will fight
the employment problem. But what
is the proposal that hag come up in
the Budget? It is only this that the
people of this country should park up
early and go home. The abject failure
of the Government to use its foreign
exchange earning is an indication of
the bankruptcy of ideag of the Janata
Government. Though they have Leen
criticising the previous ‘Government,
they have no programmes, except
opening a shop. 7The Finance Minister
has become a salesman for selling the
gold reserves. There are no other
resources which he can sell. He hus
not helped to nugment any resources
even to meet the deficit and thereby
he has created an inflationary situa.
tion.

ot wwqew fererdt (wefienane)
il Tgrey, AT cATET WE wTET

¢ | wlta ween weht efw s @ 8
wufis apd ot worraer ot §
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MR, CHAIRMAN: He sbould only
refer to points. He should not resd
the whole speech.

SHRI BRI BHUSHAN TIWARL
But he is reading the whole speech.

SHR; K. LAKKAPPA: I am saying
all this for the benefit of this Govern-
ment, because they are all new Minis-
ters. The only effect of the bi:dget of
the Janata Government is to increuse
the deficit from Rs. 84 crores to Rs. 983
crores. This ig the rituation mnow.
They have not done anything to alle-
viate the suffering of the poor people,
ag promised in the manifesto of the
Janata Party. They have created a
situation where the pecple do not have
the capacity 1o pay the taxes. The
basic levy of 5 per cent of excise on
sugar, kerosene, tea etc. will have
their immediate impact on the poor
tax.payer. This is how the Janata
Government is helping the poor people,
If a poor tax-payer wants to drink a
cup of tea, he has to pay more for the
tea leaf, sugar and the kerosene with
which he will burn the gstove. The
Finance Minister claims that the im.
pact of the direct taxes on the com-
mon man is 0.7 per cent, but this is
not realistiec, The unrealistic way In
which the budget has been prepared
ghows the capacity of the Janata Party
to run the country.

There was a Starred Question, No.
324, in the Lok Sabha as to how the
invesiment proposal; made Ly the
Finance Minister are artificial. There
were some rumours of sluggishness in
investment and he has conceded it. But
in the Economic Survey for 1978-79 he
has gtateq that there is little evidence
of sluggishness in industrial invest-
ment, How can a sluggish Govern-
ment bring forward a progressive
budget for this country?

An urban bias has been created In
this budget. The banking system,
which controlg the banks of this count.
ry, for the last one year has created
chaos in the country. In the last elec.
tions the private banks have financed
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a political party, not oaly in Karrataka
but also in Andhra Pradesh. This is
how the private banks are operating.
The present Government is successfully
utiliging this machinery and money
the previous Government and leveling
charges of corruption ageinst it. This
is how the private banks are function-
ing, creating #radulent transactions
But the Finance Minister is sleeping
and he does not take any action against
them. I have {information that one
private bank has donated Rs, 27 lakhs
to the Janata Party for election work
in Karnataka, end the name of the
Bank is Vijaya Bank. I have produceg
documents to substantiate my charge.
Let them deny it.

This is the philosophy of the budget
and thjs is the philosophy of the
Janata Government. Heve they the
moral courage to come down against
such cases? Will the Finance Minister
sit in judgement over these things?

I assert that the resources of this
country are controlled only by a few
States. Since some of these States are
big in nature, 1 demand a re-organisa-
tion of all the States to ensure that
there is re-distribution of resources cn
an equitable bhasis. The stranglehold
of the big Stateg has been operating
for a long titme. This present Govern.
ment ig sleeplng over it because the
Home Minister, Shri Charan Singh,
wanted fo eontrol the entire situstion
in the counwry and see that the feudal
lords are benefited, the big farmers
are benefited, the poor people are not
benefited and the southern States are
completely wiped out.

The Budget proposals have not help-
ed the States to exploit their nature!
resgources. Tha Ganga-Kaveri link
is one of the higgest projects at the
national and the international levels.
They have not provided any finance
for thig project which will create an
atmospherg of understanding and eco.
nomic equality among the States, which
will feeq the peoole and the genera-
tions to come of the Southern States.
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When the link has been made a reality
in this country, we cen plenty of agri-
cultural production. I thought the
pew Finance Minster ang our Food
Minister, Shri Barnala, would give
thought to thig matter, but no money
has been provided

Then, banking frauds mnce 1977
have gone up by more than 68 per cent
Private banks are not functioning pro-
perly, and there 13 mo conirol of the
Finance Ministry over them This 18
how the chit funds and the corpora-
tions 1n this country are functioning,
and the entire finances have been con-
trolled by a few people, but {is Minis.
try has no control over them What
exactly 1s the control to meet the chal-
lenge? Where 15 soclalism where are
the progresslve measures? He 18 help.
ing the moneylenders Progressive
measures have been stopped This
Budget will not help the poor people
1n thg country Therefore by these
Budget proposals the rural people have
been completely wiped out, and the
ifrigation projects 1n my State

sit #te wite wwf (qFETT) AT
saeaT w1 SV & | T 9 we deng,
ww oo wewr g w g X
wqreqT T W ST WE |

MR CHARIMAN I would requrst
the hon Member to co-operate with
the Chair

SHRI K LAKKAPPA There are
Rs 1000 crores worth of irngation pro-
jects under execution in Karnataka but
adequate finance has not been provid-
ed for them We were gsking for a
thermal power plant to be installed m
Karnataka but they have turned a
deaf ear to it The present Gov'rn
ment 15 not even hearing

sit ¥e wito waf : 2qaTeT WY AW
o T gAd | (smwwm)  Aqamr

forez % § gu w9 ¥ gy qawn | N
W deiEeT e arE W e
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SHRI X, LAKKAPPA. Therefore,
the Southern States are compistely
and utterly neglected, because the
Southern Btates were not following tiee
Janata wave Therefore, 1 seek pro-
tection of all the States, I request that
the developmental gactivities should
percolase through the Budget to all the
States and 1 oppose the Budgetary
measures

st ¥o wte waf : AT =raEwT W
LS SRR RUE R LR
WY, 6 AT AT W N g
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MR CHAIRMAN I am following
the list which wag left by the Deputy-
Bpeaker

SHRI SOMNATH CHATTERJEE
(Jadavpur) Mr Chairman, Sir, the
other day, the Janatg Party Central
Parlbamentary Board has described
the gituation in Bihar in these words*

“if the Governments do not im-
prove their performance and if
socl0-economic programmey are not
quickly implemented, the simmer-



These are the words of the Janata
Party and I feel that they apply with
much greater emphasis to the Go-

only to build India a new India
from fear, free from the clutches
w dynastic rule but alse a country

ploitation and from the spranglehold
of the monopolistic and vested in-
terests and landlords. What we un-
fortunately find is a perpetuation of
i 30 years of

country. 70 per cent of the people
are below the poverty line. There is
greater and greater disparity of re-
sources between the different strata
of the people. Few are enjoying the

Land reforms are g far cry. The
result hag been that the people in
March, 77 in no uncertain manner
cut that Party to size and that great
organisation called Congress at one
time now has become a mere pre-fix
to an individual's name in this coun-
try. ‘This is the position. But what
ig the balance sheet of the Janata
Party's performance” For one y2ar
they have been in power. We hnd
cooperated with them during the Lok
Babhg elections because they had
pledged for the restoration of the
civil liberties and the demoecratic
rights in this coun!ty, We had assur-
ed them of our full support and
sincere support and we have done
that. But we had said that in spite
of our difference if we find that you
are not following....

ot wfeew wfw (qiT): & oo
% AT WO W § L A qe
¥ W Wwe Wy § W S
gure At W § 1 & i wa §
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SHRI SOMNATH CHATTERJEE:
Unfortunately, the functioning of the
Janata Party during the last one year
not only shows lack of direction but
1t also shows drift, ambivalence, pro-
crastination and it is marked by mere
promises than by performance. We
have seen to our dismay that this
Government wants to run by adho-
cism and status quoism. It seems that
some of the leaderg of Janata Party
are still under the euphoria of the
victory of March, 1977 elections. This
should not ignore the stark reality.
Please do not forget that the forces
of reaction and represgion, fascism,
totalitarimnism and authoritarianism
are still trying to re-group them-
selves, You have not been able to
annihilate them altogether. They are
very much in the scene waiting in
the side-wings, and they are trying
to stage a come-back. Once they
come back, nobody will come out of
Tihar Jail or Hissar Jail or any other
jail alive. Such a mistake will not
be made jn future. Therefore, it is
egsential that this Government ghould
try to do business and not only mean
business. People are fed up with
pious wishes, People are fed up with
promises. People are fed up with
your manifesto which has not been
translated into action. What js the
result of one year? Mr. Patel, I
know your legacy. You have jnherit-
ed g ruined economy, But you have
to have something to show to the
people that you not only mean busi-
ness but you try to do business. Tolay,
the economic condition of the people
is worse, This ig the stark reality.
More people are below the poverty
line. More unemployment is there.
There is no opportunity today of em-
ployment for the educatad youth of
this country and the economic dis-
parity of the people is increasing.
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When we talk of, we seriously talk
of certain basic problams in this
country, we do not find any response.
We want a change in the adminstra-
tive pattern. We want that the coun-
try should develop, the country
should be more strong. Now the
different political parties are govern-
ing different parts of the country,
different Stateg of the country. They
are feeling certain difficultieg be-
cause the Cons‘itution has imposed
very great responsibilities on them
but has not provided for the where-
withal to the State Governmen's. We
have given certain proposals ag a
basis for negotiations, for discussions
on the future Centre-Sta'e relation-
ship in thig country. What we find is
intransigence on the part of Centre;
we find a sort of arrogani attitude
in the Centre that they shal
not talk with us. It we hold
conference. you will not come
and attend 1t Is this the nght
attitude oy the part of the Prime
Minister Dr. Bidhan Chandra Roy
did not belong to this party. Mr.
Sanjiva Reddy never belonged to this
purty el'her as a Chief Mimstar of
Andhra Pradesh or the President of
India. What Dr. B. C. Roy said? Ibe
lieve Mr, Biju Patnaik has also said
that today, there may be some cons-
tramnt on mm Even the Janata Chief
Ministers gre saying, please sit across
the table and discuss various pro-
blems how to make each portion of
the country stronger, more and more
strong so that in the ultimate analysis
the Centre is stronger. But, theré aré
only deaf ears. Do not think that
you have the monopoly of patriotism,
that there 13 monopoly of love for the
country only {n the Centre or Central
Cabinet, that is not so. Please do not
delude yourself by thet idea, When
we really, seriously want to mean
business, when we want to have free
end frank discussion, motives are im-
puted to us if we are trying to divide
this country. That iz not the
situation.

I request the Government very
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sincerely that if you want to take
States into confidence, if you want to
take people into confldence, if you
want really that the country showld
advance towards proper development
and progress, then you have to look
into these things very seriously.

I have very limited time. So far
as the budget is concerned, can it be
denied that the prices of essential
commoditiegs have been going up; they
are bound to go up because of your
policies. The Janata Party, In its
election manifesto, pleaged against
deficit financing. But we have got a
higher dose, a massive dose of deficit
financing, New taxes have been im-
posed and indirect taxes have been
inoreasing much more than the pro-
portion of the direct taxes. What is
the result? The result ig obvious.
Now what is the relief given to the
poor common people of thig country?
Are they getting essentia] commodi-
ties at a reasonable price, uniform
price, throughou' the country? Have
you set up a public distribution sys-
tem which will arrange for 8 guaran-
teed supply of essential articles to the
people of this country at a uniform
price throughout the length and
breadth of the country? No. Heve
you provided any immediate benefit
to the growing unemployed in this
country? What js their crime? They
have been born in India, they love
this country; they have equipped
themselves they have educated them-
selves; their families have ruined
themselves to build up the career of
therr gons and daughters. What is
their future? You think of them as
ift.heyarecﬁminlh,nifﬂuym
pariahs in, the soclety. The society
has no responsibility for them in this
country. What are you doing for
them? Have you provided jobs for
them? Have you provided any allow-
ance for them?

I take the credit for my State, My
State Government, with their limited
financia] restraint, limited resources,
hag at least tried to do it in 8 V&Y
limited way. If we want money,
how much money Mr. Patel will pro-
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vide for us. 'We were tolg by one of
our hon. Members; Shri Nathwani,

whom I have persong] regards,
that since the States are squandering
away their money, they should be
taught a lesson. If we have to find
the wherewithal, the hon. Minister
will gay that money js not available.
But you have increased our Defence
budget. Now with the better perfor-
mance of the External Affairs Minis-
try, we have better friendly relations
with our neighbours, Why should
not the Defence budget be reduced,
expenditure be reduced and that
amount should be diverted for nation
building projec's?

Now you are diluting the public
sector. The hon, Finance Minister
hag himself said that contrary to
expectations the investment in this
industry is not picking up. Why not?
He has bemoaned that, He gsaid: I do
not find auny reason. But thiz j5 the
fact. The real reason is that the pur-
chasing power of the people is golng
down day by day. I' s an inevitable
truth that without increasing the pur-
chasing power of the people, you can
not have better and be‘ter invest-
ment in  the industry; you cannot
awoid thut position. How can you
provide bet er purchasing power for
the people of this country when they
are going below the poverty=line day
afier day?” What 1s the policy that
has becn taken?

You have spoken of massive invest=
ment in the rural sector, Without
land reforms, chn anybody say here
that the benefit of this investment in
the rurel sector will percolate to the
people at the grassroots? Will the
landless labour get the land? Will
the small cultivator get the land?
This wil] not happen. What hag hap-
pened during the so-called Green
Revolution will happen now. This
will benefit only the rural rich, only
the vested interests. There is no talk
of land reforms!

1878-79-—
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In view of the very limited time at
my disposal, I would request the bon,
Minister to see that a massive effort
is made on a war-footing to tackle
the problem of unemployment, to
tackle the problem of land reforms in
this country, to tackle the problem
of supply of drinking water to the
people of this country. You have
experience, Sir, and many other hon.
Members alse have experience:
When we go to some areas, they gy,
We do not want rice, we do not want
school, we do not want any pucca
road, please provide us with some
drinking water. This is the cry of
the people of this country. For thirty
years those people had mismanaged
this country, they had finished this
country. Now, you have got a chance.
You hud the goodwill of the people;
the hopes and aspirations of the
people were with you. You have
helped in the restoration of people’s
democratic rights and their civil
liberties in this country. But today
you ere thinking again of MISA. I
do not wish to go into that. We shall
get an opportunity for that. You
have not yet repealed the Forty-
Second Amendment Act...

MR, CHAIRMAN: Please conclude.

SHRI SOMNATH CHATTERJEE:;
Therefore, my request to this Govern-
ment is this. These are the essential
problemg that I have raised, and if
you ignore them, you will be ignor-
ing them at your peril. Sufficient
warnings have been given. You must
lhisten to those warnings. Otherwise,
people will not forget you, people
will not forgive you,

SHRI VINODBHAI B. SHETH
(Jamnagar): Sir, I welcome the
Budget, the second Budget from the
Janata Party. It has been prepared
after proper consideration, after look-
ing to the socio-economic needs of
the country. The budget is for rais-
ing resources for investment and for
allocating them to the different sec-
tors. Have we justified our mani-
festy or not—that is the crux of the
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peoblem, Till now, the mamfesio
was there, but at the time of prepara-
tion of the Budget, it was never taken
mto conmderation.

Our Finance Mimster has proved
humself worthy of the Finance Muns-
ter of the country by providing 4029
per cent of the total outlay of the
Plan—by allocating more funds—for
agricultural and rural sectors of the
country I congratulate hum for pro-
perly paying attention to agriculture,
irrigation and power These are the
primary necessities to uplft the
economy of the mation Therefore,
the nation will remain indebted to
thig Minuster and to this Party for
giving proper allocations

Now, 17 muilion hectares of land
are to be irrigated in the next five
years, three mullion hectares are to
be irrigated this year I would re-
quest the hon  Mnister to ensure
this When there 15 surplus of food,
the distmbution will presert a big
problem Today we are facing crisis
from almost all the States crisis from
UP and crims from Maharashira, be-
cause there 15 surplus of sugarcane
Most of the decake factories.n Gujarat
gre closed Most of the factories are
facing crisis Therefore, proper plan-
ning for allocation and distribution of
the surplug food which will be gene-
rated by thig wrigation should be
given due consideration

Coming to power generation for
the first time, 1 think we are plan-
ning to generate 3,500 megawatts of
power—as compared to 2000 mega-
watty, last year This ic one of the
steps 1n the Tight direction that the
Minstry hag taken because power
generation 15 very important for in-
dustries m the country And I thunk
we will be able to achieve the target
so far ag power generation 18
concerned

Then, he has not enhanced the
direct taxes, which is a welcome
thing 1 was fearing there will be an
jncrease 1n agncultural tax T con-
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gratulate the Mimster for not raising
either the agricultural tax or the cor-
porate tax It iz a challenge to the
industry, the trade and the nation
that our Government has given due
concessiong 1n direct taxes He has
not taken away anything in regard to
deposits and savings by enhancing
rates The money will remain with
the investor and thig challenge hms
to be accepted by the big industry by
proving thewr honesty and integrity.

In regard to small scale industries
I would ke to say there is a hidem
danger Of course I fully welcome
the exemption of Rs 5 lakhs 1f the
turn-over does not exceed Rs 15
lakhs But in the Dyes industry, for
example, one chemist and one peon
will be sufficent to manufacture
dyes So this 15 a direct donation or
benefit or unearned income of
Rs 157,500 to such manufacturers
who ultimately sell to bigger umts,
paymng 31% per cent excise duty
which needs rationahisation So, I
would request you to take care of
this matter

Now, the Finance Mimster has
enhanced the Limit on Estate Duty
from Rs 50,000 to Rs 1 lakh and 1t is
most welcome But, in the same way,
the Lmut for registered firms should
be enhanced from Rs 10,000 to
Rs 25,000

There are some other uspects I
would Iike to draw attention to The
taxes on electricity and coal, together
with the tax increase from two to
five per cent on other general items
will have an inflationary effect on the
market, unless production 13 stepped
up T would request the Minister to
reconsider and review thig aspect

I do not know why the shipping
industry, which 1s facing a crisis, hes
not been given any further invest-
ment allowace We are far belund in
the development of this industry

The Hotel indusiry ag ndusiry
should bea given due Concessions
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under Income Tax Act and other
levies. When we are charging all
Jovies on that industry, we are ghort
of 7000 rooms in this sector. He
has not given due due impetus to the
cottage industry, particularly the
plastics small geale industry. In my
constituency it ig facing a crisis be-
cause the Customs levy is there and
the other levy—the counterveiling
duty—which is illegally collected, is
not refunded, and most of the fac-
tories are closed there.

Ultimately, since the State Govern-
menty and the Minister will have to
implement this Budget, I would sug-
gest that very good Centre-State re-
lations will help us.

Thizs should not come out as a
shortterm time bomb. It is said in the
paperg that the Budget ig a short-
term time bomb. Of course I hope
and appeal that it may not explode
and should be fizzled out. Ultimate-
ly the poor persons, as my friend has
gaid,—the mmn in the street, the man
in the village—want no more than
drinking water and an approach road
and the primary necessities like
medicine. If the Budget fulfily these
very primary necessities of the very
poor people, I think our Finance
Minister and the Ministry will have
given a very bright future to this
country.

ot ¥TCo Qe gt (SigaT )
gaNfy  WERw, *TE 9T WTWD
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& A% o & ot g qar w8 fe e
¥ fog v wwe ¥ yo aff §—sAw ¥
Wramel  pge@wt Sawd
9 gt Wi ¥, oY oW 2w ¥ 60 TN
& oft surer §, qf aoy & v fey
T § 1 15,000 FO¥ Y ¥ qwe ¥
wowt & fag waw 125 w0 WX
farar § ooft 1 qoe Wt Wl
9% # Wiw doda §, dvad  ww
¢t wifeamft & o fown ow ¥ &
wifew ¥ smen, frrn oRfiem
# s, v6 Y o o difog 1 W
rw feieqne g, wofy ag W
g M8 ¢, @ ¥ fag wifgy o1 s
fority sgfemd &Y omfY &fiew fade
wpfaad & ¥ w wamer g ot T
TWT T | 20 TCHE  GTIRNT SOTC B
it § a1 20 qwde gEET wEY
ead gFY wifgn oY, Afiew oF aEE
ot off g€ | @ g TwE  * weerk
w1 0 ¥ weer mpm § Iw A ¥ fag
ot wfew &, Aifex &, fow & o Wk
¥ 3 & forg ff &, Forer & o
o A1 T g W@ W www qé 8,

Fr%
TET IEE ¥ wifge € 1 Afem
T w0 B A o Hr,
wE o T & 1 A ag wwE W A
s at T H v &
TaT, w7 §Y T WO W KN T v
% 7 afer awe & s wv § Oy e
Feadt Fron gt & Wi o wwe
gy &, worer & et ool wwwT o
it W W ot v
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e} site witfer Wnif & flrg, 3 Wl
¥ faq frg &Y o« g Wy W e
qr 7 wx faerar &, oY Fiwe Fwe wTE
fraren@r§ sw ¥ fagge Wi d
Ay e wvx Rdw ¥ W wfeg 3,
™ ¥fq P Fwge W
¥ ¥ fag o ¥ wrarr § 1 A
fom oy & fag, B2 o7 ww 5O
wret & fag forr & ove v Wt T &,
awr ot 7§, W W ot Y & i
¥ A W i X o
v, v fagwmy ?
1700 hrs.

wefeg ¥ e & fe xa awe
X e e o o 5w W owr
oY 3w W qPEWE T, IW H EEAIC
7 foar o 1 & sarer www A g
wwrfr ageT w1 e § fe o it
TR o1 vy fem 1 & ag wgm fe
awe o frT ¥ sfaer frar o s
t® ¥ e Jw ¥ frg, T & fg,
ivxt vy ¥ fau, feqsw wme
it aifenfad & fao qu a2
NqAw ¥ fyara & w9 @ w7 fear amg
WL Ay A 3 &, W faeinew
aft ¥ & tuferw oy 7 g wfim,
ag A fdar &0

SHRI C. M. STEPHEN (Iduki): Mr.
Chairman, Sir, I rise at the fag end of
this debate to place on record my
opposition to almost all the proposals
contained in the budget. Enough
has been said by the knowledgeable
sources, irrespective of the party or
affiliations throughout the country to
make it clear that the budget has
been received with a considerable
measure of resistance and with 4
measure of unanimity at that.

Being 50, as a member of the Op-
position, normally I should rise with
a feeling of exultation that the
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Janata Party’s financial policy is
but bonestly, I rise with

and when I think of some future
Finance Minister, who may have to
take over from Shri Patel, may be of
the Janata Party itself or some other
Party, and the Herculean eflort that
he would have to make fo put that
disjoined economy thrownout ot
rails by the present Finance Minister
back on the rails.

This is the third budget Mr. Patel
is presenting before the House—the
interim budget the June budget and
the present budget. In all the budget
speeches there have been the
usual  shibboleths, slogans and
pious wishes, almost of the same
phrase. He speaks of the strategy,
he speaks of the investment, he
speaks of the channelisation of the
savings, he speaks of the ruralisation
of the economy and he cites almost
in every speech some quotation from
the Janata Party manifesto also. He
speaks of the rather ravaged economy
that he had to take over from the
Congress Government. I do not want
to go back on all those things be-
cause there is no time. I  would
rather leave it at that. Nothing can
be more eloquent than the facts of
the situation and the time is {fast
coming when these shibboleths will
be of no value at all. When years roll
on, they will stand in comparison with
what was done and what is being
done and what the difference is.
There are facls which are too eloquent,
too eloquent to need an eloquent
difference. The lfacts are eloguent
enough. I will leave it at that.

Now, the budget will have to be
approached from three angles:

(1) To what extent the expecta-
tions that Finance Minister put
forth last year when he raised the
revenue have been realised?

(2) What ju the strategy for
handling the problem currently
existing? :
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(3) What is the thrust of the
Budget? And whose problems the
Budget is endeavouring to solve?
These are the three ways in which
we will have to spproach the
Budget,

As far as I could see, to begin
with, there is an almost prodigal
profigacy in the matter of dealing
with assets of the nation a1 an
absolute and callous indiflerence
with regard to the financial health
of the nation.

(2) Ag I could see there is a
cussed cruelty and Indifierence to
the needs of the common man.
Recklessly his needs have been
overlooked and burdens have been
put on him,

(3) There is an extra solicitude,

a great extra solicitude, to find out

the needs of the well-placed man
and to solve his problems.

These are the three aspects I could
see when 1 go through thig Budget.

About the financial soundness of
this country, how is the Minister
dealing with it? This j5 the second
year we are passing on to. In the
first year, us against Rs. 85 crores,
something like that, he said, we are
ending with a Rs. 975 crores deficit.
For the next year the deficit is
Rs. 1050 crores. So the total is
Rs. 2025 crores. Taking the cue from
the Centre, every State is now pres-
senting a deficit budget and the total
demand of different Btates standing
in queue before the Centre mounts
uplo a one thousand crores of
rupees. I could give the figures.
Bihar—Rs. 136 crores, Gujarat—
Rs, 116 crores, Haryana—Rs. 109
crores, Rajasthan—Rs. 80 crores.
That goes on. So, the total comes to
about Rs. 1000 crores and the total
deficit of the country, both Centre
and States put together, comes to
Rs. 3000 crores. This is what we are

to-day. What is the result?
The public debt of India will be as of
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1978-79 Rs. 20,000 crores. When you
took over, it was Rs. 22,000 crores and
in the course of two years, the public
debt of India is mounting by Rs. 7000
crores. Let us not laugh at it. Let
us not look at jt lightheartedly. It is
a very serious matter and the result
of it you will find in the price situa-
tion. I do not want to predict any-
thing about it or prophesy about it.
This is & very appalling situation
which {3 unfolding before us. And
what is the solution? This is the
most fundamental thing. Sir, I view
it with a horror. God stocks are
going to be sold out. This is what
they say. What is the purpose? It
is to prevent smuggling. To prevent
smuggling, searches seizures, arrests
and all those things are given. And
to prevent smuggling what are you
going to do? You are going to im-
port gold. You are going to unload
your holdings—ths gold holdings
which have been built in the course
of thirty years,

What are you going to do? Buch
exports will facilitate importation of
gold or by the sale of Government
stock at international prices. Well,
sale of Government stocks at inter-
national prices—what Is your strategy,
I do not understand? You are selling
out your gold at international prices.
You are converting into jewellery.
You are exporting that at interna-
tional prices, getting only the margin
of workmanship labour and then
when you have finished it up, what
are you going tg do? For the next
year what are you going to do? How
are you going to handle this? 'This
is what I am simply asking.

You sre importing golg for the
utilisation of foreign exchange-—com-
plete pauperisation, romplete bank-
ruptcy. Is it what you are attempt-
ing? 1Is it gny guarantee that the
price of the gold will not go further
up in the country? You can bring it
down for the time being. Is there
any guarantee that it will not move
up by the time you will have to pay
back? The gold that you have taken
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against the gold bonds, is this covered
by those articles also, I do not know?
Against gold bonds you have got gold
holdings, You will have to give
back that gold. How are you going
to give it back? Are you going to buy
and give it back? 1Is it covered by it
I do not understand? I would like to
get an explanation about it. Any-
way, it is only complete bankruptey.
Even the bankrupt village woman
will not sell out the litte gold she
has until she js completely broken.
Here is the Government coming out,
offering to sell out everything, offer-
ing to import everything.

About the foreign exchange, Gov-
ernment now feels that foreign ex-
change is the problem. Government
wanted to draw on the loreign ex-
change last year and our economy
was such that they could not draw
on that. They could not formulate
schemes. They could not draw on
the foreign exchange. And now for
the foreign exchange what are they
going to do? They have now in-
creased the foreign travel allowance.
Anybody who wants to go— 500 im-
mediate and dry fruits and dates,
maximum Rs. 5000 was being raised
to Rs. 15,000. For luxury items like
clothes, netmeg and all that open
general licence jis being issued and
they are thinking of involvement in
shares of multi-nationals. They are
thinking of giving loans of Euro
dollar. These are the thing:
I am finding in paper. Imoort
of Juxury ariticley like foreign cars,
stereotape recorders, and to sell it
and to collect premium, this is what 1
saw in paper reports. Whether this
is correct or not, I do not know.
Anyway, ftoreign exchange is being
squandered away, That is the posi-
tion that we find to-day. That is why
I said, the approach to the economic
health of the nation is an absolufe
irresponsibili‘y. This is not the way
to handle the problems of the nation.

One more point and 1 am conclud-
ing. What are the new levies that
you have imposed—electricity Rs, 145
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crores. Here the of Centre
State relations come in. Under the
State list the State can impose tax
on the electricity they produce or seil.
You can impose Excise Duty. You
are now coming with the additional
impost and who is going to bear it?
Public sector will have to bear that.
As for the private gector the captive
units, you have exempted them, very
graciously, you have exempted them
Any industry which is the productive
unit of its own may not pay tax but
the public sector must pay tax. Here
is the solicitude—for the private big
producer there is no tax burden.
And then, regarding coal, you are
collecting Hs. 58 crores. On whom
does the impact fall?

17.1¢ hrs.
[Mr. SPEAKER in the Chair]

You are doing this in respect of
general excise. When you took over
you know it was one per cent. In
two yecars' time it picked up to five
per cent. There is going to be a
special levy on basic duty of five per
cent. You get here Rs. 214 crores.
The total was Rs. 532 crores. Could
you tell me one single item which
will not hit the common man, which
will pot hit the consumer? Reckles-
sly you have done this—like an ele-
phant let looseina farm of sugarcane.
You just go ahead with it, you just
maul everybody, smash across,—this
is what has happened here, That {s
What one gees here. As against this,
you are very kind to whom? This is
only symptomatic, Sir. You are very
kind to the refrigerating units, to the
air-conditioning assembly units, You
are very kind for certain machinery
engaged in the production of leather,
garment manufacture, anq to the
baby food. You are absolutely kind.
You give relief. I can understand
your imposing a tax, but when you
come to refrigerator, when you come
to air-conditioners, when you come

to the articles which are to be used
g . )
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by the well-to-do, you cannot dared
to impose a tax, You make exem-
ption for them, but not for the com-
mon man. This is your attitude. On
the one hand you impose burden on
the common man end on the other
hand you show this solicitude to these

Last year, it was an allout con-

liberalisation, dividend without a
Wit for closely held companies,
amalgamated companies, depreciation
to be absorbed and so on. All these
were there. Now, Sir, in this year,
as against this, what has happened?
He has remembered the case of two
types of people. I want to emphasise
this point. One type of people here
is regarding capital gains. He has
discovered a hardship. He says,
somebody is suffering. This is regar.i
ing capital gains on property whichis
acquired and some money is paid and
the rest is disputed, and the court
order is coming up subsequently.
Within a particular specific period
you will have to invest in specified
areas if you are to get exemption from
tax. If a part of it is delayed and
investment is made subsequently,
what should happen? That has be-
come the great worry of the Finance
Minister. The date from: which the
investment is to take place is pot the
date you get the mongy, but, even
with respect to that amount the date
will begin from the date on which
the court gives the final decree, a far-
off date. He says, this will have re-
trospective operation. This is, 1973-
74, assessment vear 1974-75, May 1
specifically ask Mr. Patel: Whom gre
you going to benefit by this? Who
is that gentleman who comes jn the
picture during 1978-74? It is not a
case of general imposition. There Iy
somebody. You are projecting the
law back retrospectively to save that
somebody. This is not a general pro-
vosition. In this case you solicitous-
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ly remember the case of this gentle.
man and you try to save him out.

Here is a thing—Investment. If
you invest in the new shares Rs. 10,000
will be exempted, All right, I under-
stand. If promotion of the new in-
dustries is what you want, why limit
it to the corporate sector? Why not
I put my money somewhere, start an
industry on my own and why not I
get that exemption? You insist that
I must invest in an equity share,
Then alone I will get that exemption.
The impression is this. The common
man is not going to ihvest this
Rs. 10,000 anywhere, but it is the man
who is in the higher bracket who can
put this money of Rs. 10,000 some-
where, He gets the advantage of
lower bracket in the matter of in-
come-tax. That js the effect of it

The rura] development through big
money involvement was his child last
year but he has not told us how far
it has succeeded now. Last year, he
sald that if an industrial establish-
ment goes to a rural area and parti-
cipates in the rural development that
will be given a concession. Now he
says that it is not necessary that
industrial establishment gets into
there. If he gives donation to some
association, {o that extent, it will be
saved out. And that association must
be a recognised association. Recogni.
tion will be for a three-year period.
Well if thal recognised association is
to be functioning in the rural deve-
lopment, then, why have this three-
year period? Therefore, in order that
the money may be funnelled out on
unauthorised channels, a new channel
is found out. These are two or
three aspects of it. My burden of
argument is this. On the one hand,
when you impose a tax, there j5 abso-
lutely no scruple. There is reckless-
ness but on the other hand, with a
microscope you try to find out the
slight suffering of the corporate sec-
tor and big money and you are soli-
citous about it. Therefore, your atti-
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tude is one of not favouring the com-
monman. That is why I said that the
three aspects of this budget are—
firstly, there is reckless indifference
to the financial health of the nation;
secondly there is reckless cussed
indifference to the commonman’s woes
and agonies and aspirations. They ara
so solicitous of going out the whole
hog to find out the small grievance
of the big men and to solve these.
Thig is the sum total of this budget.
This is spelling doom for the future
and the future will say that is in
store for us.

I am sorry that Mr. Patel had
again to bring forth such a budget.
I am not surprised because there is
a trojan horse of the Swatantra Party
soul working in the Janata Party
which took its oath at Raj Ghat in the
name of Gandhism and Gandhiam
socialism.

Let that trojan horse not be permit-
ted to disrupt you and undo the jood
things that were expected.

‘With these words, I oppose this
budget.

THE MINISTER OF FINANCE
(SHRI H. M. PATEL): Mr. Speaker,
Sir I am grateful to the Honourable
Members who have participated in
the general discussion on the Budget
1 presented to this House a couple of
weeks ago. I must confess, however,
that I am disappointed by the re-
action of some Honourable Members
from the Opposition. I had expected
that they would rise above partisan-
ship and study the Budget as an
exercise in national economic
management rather than as a piece of
ac'ion by the Janata Government to
be criticised, at any cost. I regret to
say that they have not been able to
resist the temptation of playing poli-
tics.

1 am also disappointed by the fact
that Honourable Members, in their
anxiety to criticise the budget, have
so often contradicted themselves. The
general tenor of criticism can be sum-
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med up as follows: Some have ai-
tacked the Budget saying that the
increage in Plan outlay has not been
large enough. While in the two pre-
vioug years the increase in develop-
mental outlay was 31 per cent and
27 per cent respectively, thie
year it is only 17 per cent. This
statement has been amplified to in-
clude that not enough has been done
for agriculture, employment or indus-
try depending upon the predilection
of the particular Hon'b'e Member. On
the other hand, the Budget is blamed
for having a very large dificit which
will lead to inflation. At the =ame
time, the resource mobilisation effort
1 have made is attacked because it
casts a burden on the poor and the
taxes proposed will also contribute to
a price rise. Stated this way, it be-
comes clear that these Honourable
Members want to have their cake and
eat it too. They want the Finance
Minister to be a kind of a magician
who will ensure that every desirable
thing will happen so far as develop-
ment is concerned without, at the
same time, casting the burden of
development on anybody in society.
This kind of wishful thinking is real-
ly surprising considering that some
of my critics have been former
Finance Ministers and Cabinet Minis-
ters.

In a poor country development is
the first priority and, therefore,
everybody has to accept the fact that
as large a volume of resources as is
possible should be devoted to deve-
lopment. This is what I have done.
The citizen that the percentage In-
crease in developmental outlay this
year is not as high as in the two
previous years is not & sound one be-
cause I am not in the game of prov-
ing that I can raise the outlay more
than others. The size of the outlay
has to be determined both by the
needs of the situation as well as the
capacity to mobilise resources. Taking
both these factors into account I feel
an outlay of Rs, 11,649 crores is just
about right. 1 need not tell hom'ble
Members that ss the base keeps on
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m "ble friends imithe Qppositien
,want, the :.country will drift into‘a
- disastrous-ipflation. I do net-see why
:L should Obhtﬂ them.

Many H&mbers have said ‘that this
Bndget does nothing for increesing
employment. This I‘am afraid is a
complete misunderstanding of the
Budget. It is true that there is no
provision for crash programmes for
employment. This is because we
know the fate of such crash pragram-
mes and the effect they have on
employmeant.. I have on the ether
hand provided  increased outlays in
certain sactors knowing full well that
their employment impaet will be
substantial. Hon'ble Memberg should
realise that the outlays which are
undertaken on agriculture and -allied
programmes—rural infra-gtructure,
rura] electrification, irrigation and
rural industiries—are all desigped to
lead to.a large increase in employ-
ment, There are other programmes
such as “operation Flood” and the
development of infra-structure of
fishermen which will also contribute
to the gemeration of more employ-
ment. I also want to refer here to
the new strategy of area develop-
ment—the details of which are being
worked out by the Plannirng Com-
mission and which aims at covering
2,000 blocks .in the next -five years.
My aim is not to provide funds which
will be spent in the name of employ-
ment generation but to concentrate
on specific productive activities which
will increase the demand for labour
in rural areas. Irrigation, eommand
area development, extension, rural
electrification and rural infra-struc-
ture wil] increase the intensity of
cultivation and raise the demand for
labour. This will mean that small
farmers and marginal farmers will
be more productively occupied and
landless labourers will - find more
employmsent. The development of
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subsidiary occupations will make them
more viable.

Hon’ble Members have asked how
much employment this expenditure
is going 'to ereate, It is difficult to
say precisely hew much the annual
increase will be. But the aim is to
generate additional employment of
about 25 million. Whatsoever be the
estimate I am gquite clear in my mind
that the solution to our employment
problem les in improving producti-
vity and produetion in the rural
areas. That is why we have raised the
allocations for irrigation, rural :lect-

‘rifieation, commond area development,

the small farmers* develozment
agency, the marginal farmers and
landless labourers subsidiary occupa-
tions like dairying and fisheries. Ins-
tead of paying lip sympathy to emp-
loyment generation and spending
money which will not reach the poor
we are taking speeific .steps to raise
production and produetivity in agri-
culture and allied ocecupations.

Sir, it has also been argued that
this Budget does nothing ' for reviv-
ing the demand for 1industrial pro-
ducts which currently is sluggish. I
@annot understand why the increased
investment in the rural sector and the
consequent increase in rural incomes
will not lead to revival of demand
for industrial produets. The very
fact of building more irrigation faci-
lities, intensifying cultivation, utilis-
ing more effeetively the irrigation
potentia] created and constructing
more rural infra:gtructure will in-
crease the demand for various kinds
of manufaetured products. I am
firmly of the opinion that revival

.of deman: of this kind would be more

important for improving the fortunes
of industry than the grant of few tax
concessions.

SHRI SHYAMNANDAN MISHRA
(Begusarai): Has not the Finance
Minister mis-placed that decimal, It
is 25 million or is it 2,5 million?

SHRI H. M, PATEL: It is 2 mllllon
in five years.
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.And“ﬂwsgsehmm?l be the expendi-
ture during the five ysars,

SHRY 5 M PATEL It will be done
You will see 1t Let me finish

I wish pedple who ecriticise this
budget on tHis ground are either not
aware of the multiplier effect of ex-
penditures or they deliberately had
chosen to¢ 1gnore thém

1 wish to make another important
point The progréss of private andus
try i our country has been depen-
dent so far upon the public sector and
upon import substitution The s<lack
mn public sector nvestment due to a
variety of factors and the exhaustion
and the exhaustion of import suo%
titution posmibilities have made the
prospecty of industry uncertain Pnb-
Lc Investthent has certainly picked
up Bat in the place of import subs-
titution & new stimulus is necessary
The new growth impulse can come
only from the growth of the rural
sector To that extent, the emphims
mn this Budget on rural development
iz beneficial not only to the rural
sector but also to the entirg economy
I have no regrets whatscever in pur
sumng this line of development

Shri T A Pai said that the Budget
lacked a divection 1 wonder what he
mears by this The Hudget sseks to
translate the priorites of the Janata
Government and at the same time has
a consistent approach to the whole
question of planned development One
can help the blind but not those who
pretend to be bund Let me repeat
for his benefit what it 18 The Budget
aims at c¥eating more incomes und
employment through rural development
1t stéps up public Investment In in-
frastructure It seeks to provide
through rural prosperity a stimulus to
the rest of the economy

Many Hon'ble Members have said
that allocating funds is not enough, 1t
19 to Ge ensuréd that they are svent
effactivély Hon'ble Members have wvied
with each other in pomnting out how
the benefits of such expenditure rare-

'gumclu:xm
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ly veach those f6r Wwhem théy uré in-
tended but go to iattenlLilas burésu-
cracy br sothe intershediate agency,
The ¢obicern of How'ble Members like
Shri Pa1 1n this matter is touching
What is, however, gurprismg is that
they seem to havq discovered this
truth only after théy have been out
of office What 1s even morg surpris-
mng 15 that they want us to set right
in 12 months matters which they cauld
not over 30 years

+  However, I do not wish to use their
failures as an alibl From the very
first I have realised the importance of
organisation and have been drawing
the attention of those concerned to
this problem The increased empha-
813 on rural development will mean
a tremendoug amount of organisational
effort for the fulfilment of our objec-
tives In this field effort is as impor-
tant as resources 1 have already
written to the Chief Ministers of
State Governments Union Territories
and drawn their attention specifically
to this matter I propose to take up
this question 1n all earnestnegs at the
medting’ of the National Development
Councll this week end

I will now turn to the curious cn-
ticlsm that the Janata Government
has not been able to achieve much
within the yeer 1t has been in power
In the Economic Survey and the
Budget many references have been
made to these achievements They are
a growth 1n GNP of 5 per cent, a more
than meking up of the set-back in
agriculture experienced last yedr,
price stabiity and the strength m
the balance of payments. But unlike
the proverbial swan, they have chosen
to concentrate only on the weak spots
of the economy and made lttle of
these achievements Shri Subramaniam
eaid that the increase in agricultural
production was due not much to
what we did as to good weather, ha
also statéd that agficultural produg-
tion was no more than what was
achievéd in 1975-76 What he forgot
wag that the whethier in 19Y8-7¢ wis
exceptional If he had cared to look
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“ ¢ st yeti's' 'Eéonomic Burvey be
would have found; “Metecrological
records show that such uniformly well
distibuted rainfail a1l over the
cotintry has not occurred in the Jnst
38 yeard" As against that, the weather
this Yéar has certainly been good hut
not exceptional. The fact that inspite
of this we are able to achieve the
same level of pmduchon shows that
this 15 due to a better utilisation of
water, seed, fertiliser, pesticides, etc.

The Opposition Members cannot
deny the fact that fertiliser usage has
increased by 26 per cent and that the
ares under high yielding variety seeds
has gone up by more than two million
hectares and that a record irrgation
potential of 2.23 million hectares bps
been credted. Similarly though the
bhon, Members on the Opposition Ben-
ches have not been able to deny the
stabilily of the wholesale price index,
they have chosen to look &t the
consumer price index on the ground
that this effects the ordinary house
wife. If they had looked at the figures
eatefully they would have found that
the retail price index has begun to
fal] since September 1877. The ilouse
knows that there is a tme-lag bet-
ween the movement in the whole-
sale price Index and the consumer
price index. The increase in the re-
tail price index in the earlier months
wag due to the fact that the wholesale
prices were raising steeply in the
months when the Opposition was in
power.

Shri Subramaniam has accused me
of taking an easy end lazy way out
in resource mobilisation. Tet me re-
mind him that it was his laziness
whidh allowetl an increase in money
supply of 89 ' per cent in 197877
againat a stagnant national economy.
It was preecisely his failure to 'manage
the agiregate demand sz well as sup-
ply tliat wis refponsible for the steep
rse in the icormumer price index. I am
ture that this House will readily ac-
tord gsomee eredit to this government
lor bringing order into this situation.
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Yet another poln{ was made that
the plan outfiy consists mostly of
contin Bchémes and tHat tre
Janata vu'mﬂmt hig u to ful-
fll its promise to' change' the priorities..
of development. As I pointed'out in
my budget speech, the bulk of the re-
sources over whfch we had freedom
have been allocated ih areas whicn
we considered to be of priority, name-
}y agriculture, irrigation, rural infra-
structure and rural industries. This
is proof of our desire to alter the
orientation of plan expenditure, the
orientation will become clearer with
every passing year. The desire to
alter priorities does not mean that
the janata government is going to
waste resources which have alreadv
been invested m projects by not
completing them. This would be a
misuse of the scarce resources of " a
poor society and we certainly will not
be a party to it. I am somewhat sur-
prised that sp many members includ-
ing Shr1 Subramaniam have chosen o
twit us on this instead of praising
us

There was the most astonishing
criticlsm that the janata government
wants to hand over everything to the
capitalists and multinationals and that
we are aiming at reducing the immpor-
tance of the public sector....

SHRI SAUGATA ROY (Barrack-
pore): On a point of order. Can it be
called janata government or janata-
akali coalition government?

MR. SPEAKER: There is no pownt
of order.

SHRI H M. PATEL: 1In the same
breadth it was sald that we are
doing nothing to revive the ‘private
industry. T do not wish to emphasise
that these two statements do not ex-.
actly go together,

But regarding the attitude of this
government towards the pubMc sector,
I can omly repeat what has Beén said
so often’ that theré i3 'no qiestion of
the government going ' betk on the
dominant role of the public sector in
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.our society’s mnt. I proof
mwﬁn?ny'mmlytomu

the figures Jdor . them-

sélves. 'The. ;En..wﬂuy of, the Public
" Bector-eqt me!m the .rajl-
ways and  {he M telegraph in-
mnqlmm 2681 crares in 1976-77
to Ra. 3§44 {_:mm thia year and will
g0 yp to Re 389 crores next year.
The sition knows all ‘this and-is
trying to convincg itselt by repeating
comslmﬂ,v a gglent untruth, It has
also’ chosén fo ignore the Industrial
Folicy statertent Iaid-on the Tgble of
this Houge ag recently ag December
28, 197%. 1 will refrésh their memories
by qtuothu in exténso from that state-
men

“The. public sector in India has
today, come of age. Apart from
socialising the means of production
in strategic areas, public sector
provides a countervailing power to
the -growth of large houses and large
enterprises in the private sector.
There will be an expanding role for
the public sector in several flelds.
Not only will it be the producer of
important and strategit goods of
basic nature, but it will also be used
effectively as a stabilising force for
maintaining essential supplies for the
consumer. The public gector will
be charged with the responsibilily
of encouraging the development of
a wide range of ancillary industries,
and contribute.tg the growth ¢f de-
centralised , production by making
available itg gxpertise in teclmolozy
and management to small seale and
cottage industry sectors. It will aléd
be the endeavour of Governmasg: to
opegate public sector enterprises on
profitable and efficient lines in order
.jo" ensure that investment. in these
industries pays an sdequate returm
to society. The Geovernment at-
taches high priority to the building
up of a professiomnpl chdre of maha-
gers in the public sector, who wauld
be given the " necessary outonomy
apd-entrusted with the tisk of pro-

. viding . dynamje. and' efficient mana-
' gqgment to .such enterptises” i

_lqnﬂm

1T Gent Die. g
C. M. STRRHEN: ww

sﬂmxiu.mﬂ:.wmmm
is a patent yntruth and that is-mehat
you like. You cannot.face the jruph.
That ‘is your troublé., Mr. ﬂm

© A 'great deal hag been saild about
the socalled confasion in the Indis-
trial ' Policy of the Janata' Party and
ité” deélefériois cériseqirentey: on'the
investment climate. It seems tp me
that In a democracy. it ig. better to

‘have g fair and tull discussion on mat-

ters which are going to affect the lives
of the people. The socalled confusion
rel.l.lyarisestromtha tact that a demo-

cratic debate is prebably something
which the Opposition Members have

not until-recently been used to. By

now, |.! thinl: it ought to have been
crystal clear as to what the Janata
Government wants. It wants the deve.
lopment of larce industry in those
areag where sophisticated techmology
and complex organisation are mest
needed, In other areas, we would like
smal] -industries and rural industries
to grow. It Is characteristic of the
schizophrenic attitude of the Opposi-
tion to talk of confusion as being a
drag on private investment and simul-
tnneuusly accuse us of yielding to
the big business lobby.

SHRI SAUGATA ROY: We tought

' t6 Kave dictionary' at hand.

SHRI H. M. PATEL: Is that all you
have come down to? Coming to the
tax proposals, the general' criti¢ism
hag been that there is‘too muoch rell-
ance on direét 'taxation and that
an acrossthe board increase affeétsthe
poor more than the rich' May I ree-
pectfully point out to thé formei Fin-
ance Minisier that a nunuu-'ad-ln_-
direct taxes ig' fnevitable in @ poor
country and that' notwithstending bis
cosrect profestitiony ke alsg  derived
more peveriueg from [ndirect takxes than
direct taxes. Algo, it' {g ridt DeUesyry
that* indirect takes shiduld beautbma-
tinally regréisivd. The Jha Qom-



Shri Sathe has dpone some  useful
reseéarch and read out extracts from
my gpeeches frgm the Opposition
benches to prove that I am inconsis-
tent. What he forgets
15 the context and economuc back-
ground in which they were made. De-
ficit financing 1n a year of price,sta-
bility, a large stock of foodgrains, and
forejign exchange stands on an enture-
ly different footing than the deficit
indulged in the early seventies when
the economy was subject to severe
inflationary pressures and foreign ex-
change constraints.

The Budget hag also been critirised
on the ground that 1t does not
pay any attention to the question of
reducing disparities, I does not le,
1n the mouth of Opposition Membters
to charge me with a neglect of this
aspect when they themselves, while
proclaiming their mntention of re-
ducing disparities, reduce the tax
rates oh higher income slabs and
the tax rates on wealth sharply. On
the ,other hand, last year, I restored
the balance to some
creaging the surcharge on ipcome tax
and ralsing wealth tax rates; and this
vear I have taken a Jurther siep in
the game direction by increéasing com-
Pulsory deposits., .,

What, is, hoWever, more impantant
from my,point of view is that gis-
pary ¢an be reduced thfough ex-
pendi as much as through taxa-
tion, This, 1 have sought to do by
changipg  the paitern, of public ex-
pengdl 1{aﬂu|p.h..| ~way that, those
below the, poverty Nne such.as rpall
farmers wmanginal farmers, landless
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labourers, workers in rural indust-
riés, get more work and thus more

Opposition Members haye argued
in jpdirect fakes
increase in prices;
on, and elec-
tricily will egst a burden, on industry
and thus lgad to a cost. push effect.
1 must warn .Henoursble Members
that if gyerybpdy, without a proper
examunatipn of facts, asserts that
priges, are going to rwse, then there
18 a dapger: that inflationary psycho-
logy will get strengthened and they
will rise. This 15 a very serious
thing. Don't laugh: Let me, how-
ever try to persuade the House that
this is not going to be so. The tax
burder 1s going to be very small m
the case of most commodities. Whe-
ther this will lead to a rise in pn-
ces will depend upon the stgte of
demand, the level of production and
the efficiency with which industry
organiges itself to reduce costs. In
our economy, because of the extre-
me protection that has been offered
to industry so far, there is an au-
tomatic presumption that the in-
crease in taxation has to be passed
on to the consumer. The very fact
that the price level today is the
same as in September’ 1974—duriag
which time many excive duty chan-
ges have taken place—shows that
this need not necessarily happen
However, hon. Members should re-
member that there will be a substan-
tial saving in working capital gosts
as a result of the mignificant reduc-
tion in intarest rates regently affect-
ed. I will, therefore, request hon.
Members that if their objective is
price stability and not merely the
embarrassment of this Government,
not to go on repeating that prices will
g0 up,

Honourable Members have stated
that the indirect tax increase as well
as the levy on power and coal will
raise prices: through whit is known
as the cascading effect ‘cascading’ 1s
a currently fashionable word and
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those who make these statements
have not taken the trouble to do
their homework properly. I wish to
assure hon Members that the cas-
cadlitg effict ' will be neghgible 1n
most ndustries

It has been gtated by many hon
Members that Contrary to the recom-
mendation of the Jha Commuttee, I
have imposed a levy on inputs, par-
ticularly, coal, electricity and fuel
which are universally neéded May
I stbmit that the Jha Committee has
not ruled out taxation on inputs

£1r1 Subramanian also wanted tu
hnow why the con.e.s on with regard
to capital Jaing has been with-
drawn so =oon after its introduction
last year Hon Members will
remember that i1t wa. irtroduced with
a view to making resources locked
up in un-productive assets available
for furthter investmcnt The experi-
ence of the working of this provision
showed that this was not happemng
so far as investment of capital gains in
bank deposits and in equity shares of
existing companies was concerned
All that I have done 18 to close this
loophole I am amaced that Shn
Subramaniam, of all persons, wants
an inguiry to be held into a step
taken at the earliest opportumty to
prevent an al of a He
should certainly know that it 1s nor-
mal practice to review concessions
and modify them in the Lght of
experience

1 have also been blamed for having
the largest budget deficit so far and
have been promsed serious inflation

Hon Members wall recall that I had
pointed out that out of the Budget
deficit of Rs 975 crores estimated for
the current year, as much as Rs 414
crores 15 directly accounted for by
the additional assistance which I was
compelled to give to the States on
account of their deficits Even at the
expense of foregoing the distinction
of having set up & record, I would
like to polnt out that in 1072-78 when
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alsn States’ deficlt of a similar order
were taken over, tha Budget daficit
of the Cegetra] Goverament ,mm
::nmm iticised Nt me
eriticised our_ ¢ i
formance, saying that nm”fww
investments, they will realise that
such p budget deflcit will have ng
mflationary 1mpact, All that will
happen 1s this excess saving will be
converied into investments The defl-
cit 15 merely an mnstrument to acquirs
contro] over the resources and to di-
vert them into productive channels

I may pomt out that even with &
dencit of the order of Rs 975 crores
thig year we have been able to main-
tain relative pricc stability because
of supply management and credit
maangement There 1s no reason v iy
we chould not display the same thill
in the coming vear also and continue
to hold the rrice line

Ag | have already pointed out a
significant contributory factor to the
Central budget defiut wasg the large
overdrafts of the State Governments
whick had to be cleared by the
Centre These were the consequences
of the scorched earth policy pursuved
by Mr Subramamam’s friends m the
State Governments before they leit
office The Central Government n d
no option but to bail out the new
State Governments, who found them-
selves 1n difficult financial circums-
tances, due to the financial improv -
dence of their predecessors

It has also been made out that I
have disregarded the wishes of the
Prime Minister in regard to defloit
financing as well as gold sales, MNo-
thing could be more contrary to the
truth No Finance Minjster would
dream of coming forward with a pro-
posal in the budget which does not
have the approval of the Prume Minis

ter For the re let me state Yy
budget has the support of the
Government,

umwmam
on a Nﬁqmﬂh’
sale of gold as whfl as fhe import

(=]
.
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- gold, . Statements have bun made” {n
utter dmrd of"truth thidt this ‘ﬁov-
ermtient “bedause'
lmumu llﬂ its gold” mzjmm
m it amply clear in t
speech’ that the gold” progosed ' to” be
sold is nof the gold ‘held as monetary
reserves but the’ "gold' produced by our
gcld mines and gold acquired through
customg seizures, It i not true to ny
that by this séle we will be pérma™
nently losing this gold. Tt will ba
with our own citizens and, I am sure,
will be available to us in a situation
of emergency, as happened in 1062

and 1963, The reason for undertaking -

this sale is as I stated, to prevent
smuggling. When smuggling takes
place, we have no control over the
expenditure of the proceed from the
sale of smuggled gold, whereas when
Goverrment undertakes the sale of
gold, it is with a view to utilising
these funds towards the expenditure
proposed in the Development Plan.
Such sales have the added advantage
that they will contribute to a reduc-
tion in the budget deficit.

There is also a great deal of mis-
conception about my proposal ‘o
import gold for the export of jewel.
lery. Such a provision already exists,
and what I am doing is to remove the
restrictions on the present arrange-
ment. It must not be forgottem that
both jewellery making and diamond-
cutting are flourishing foreign ex-
change earners as well as provides
employment to a large number of
people. Hon. Members may know that
even today we are earning as much
as Rs. 400 crores to 500 crores in
foreign exchange through diamond-
cutting and there is no reason why
our craftsmen in gold jewellery
should not get something of a similar
nature. There is nothing wrong, it
seems to me, in taking advantaga of
the skills which our. people have and
utilising those to earn more. foreign
exchange. I am surprised that. hon.
Members who display suuh canceza

at hlﬂl pl’.dllly that,
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lllny hon. Membars have referred
to the fact that qur npnidevelopmen-
tal expendifure i . ingressing eonti-
uou-ly and have expressed a
at this hlmldbcuruﬁqdnsmu
mnme sgree with  this but,
the same time, I want to pgint out--
regpectfully to the bop. Members that
the scope for reduction is limited. The
bulk of the. npn-development expen-

“digure is accounted for by defence,

interest charges on public debt and
food and other subsidies. Although
there is scope for rationalising defence
expenditure. I wonder if ‘we #un ap-
proach the question lightly in view
of the vital importance of security.
Reducing the food subsidy would affect
the vulnerable sections of urban as
well as rural areas. Nevertheless, I
will continue to explore ways of
securing the maximum economy in
non-developmental expenditure.

The Janata Party's desire to abolish
saleg tax is said to be based on no
other ground than that it wanis to
pleasc the traders' lobby. It was also
said that the Budget was sought to be
framed solely to help traders,
hoarders, profiteers and blackmar-
keteers. In their anxiety to heapn
abuse on the Janata Party, hon. Mem-
bers of the Opposition forgot the in-
convenience and harassment caused by
sales tax to trade and industry. If I
were to follow the opposition's logic,
I could say that the desire to rationa-
lise the excise duty structure and the

appointment of the Jha Committee
were born out of a desire
to please big business which

has been complaining loudly about
the burden of excises. But I should
like to rise above such argument by
innuendo and point out that sales
taxes are a source of coagiderable ir-
ritaticn and harasement to trade. At
the same time, Iuannwhytha;l:;m
are unwilling to with s a
source of revepus. erefore, 1 pro-
posed thit for the moment we should
have patience regarding the aboli‘ion
of the sales: tak and concentrate on
the abolitton- of the' octroi. -

»
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Shri T. A Pal is dorseind st the
stagering public debt of this coultry
and 1s gravely coniwtned with the mte
at which it grows. 1 see Mr. Stephan
is infected by the siime trouble. ¥ 4m
amured that he N disodvered this
only now. e shtiild have realiwet
that np Govermmet -odn Taide public
debt to a Agure of R=. 29,080 crores
in one year. Obvisusly public debt
which was a goed thing whem his
party was m powr tas teased to be
so fince we 0ok over. So much for
double standards.

Many hon. Members also have made
the pomnt that by levying duty on
electricity I am encroaching upun the
prerogative of State Govemments to
tax electricity. Under ‘the Constitu-
tion, the States are empowesgd to levy
taxes on the consumption or the sale
of e'ectricity The present excise levy
15 on the generation of electricity and
does not, fHeréfore, involve any viola-
tion of the constitutiorial provision.
The State Governments should, on
the other hand, be gratéful to me be-
cau.e I have incurred the odium of
doing scmething which ought to have
been done long ago in the interests of
better returns on the large investmeng®
made in power projects.

In the course of the short time at
my disposal, I have not been able to
deal with the many constructive and
valuable suggestions made by Mem-
bers on this side of the House as well
as by Opposition Menibers.

18.90 hre.

MR. SPEAKER: Is it the pleaiure
of the House to externd the time?

HON MEMBERS; Yes,
SHRI H. M. PATEL: I can assure

the House that these would receive
my most careful consideratiom.

In conclusion, I would llse w em-
phasise that in fesmulating my

leadership. Howewsr, the task oheag.
is 30 formidable that wme shall need to
evolwe a broad national conssnaus and
whetever differanaes may exist among
political purties and gyeups, we should,
all resist the tempiation to play poli-
tics with the economy. In the wial
task of national reconstruction and
developmant, we shall meed and shall
actively sesk the willing mupport end
co-aperation of all sections of this
House and indeed of all patriotic citi-
zens of this country.

. P. G. MAVALANKAR
(Gandhinggar): On a point of order.
I have heard with great respect and
attention the Finance Minister. My
point is that it is in the parliamentary
the Members, except
the Mimsters, cannot read out their
speedhes. Ministers can, because they
have to refer to polley statements
and al]l that and more -s0, when it is
rehited “to 'finance. But what I have

this Budget for mearly 15 hours and
made certain wvaluable points and
severa] serious points, He may agree
or may not agres, that is a different

¥
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MR SPBANER: The point of order

hag not been paised at the time when

tha Finance Minister was making his

speech.

108 -hea.
*DEMANDS FOR GRANTS ON AC-
COUNT (General), 1978-79
MR, SPEAKER: Now I shall put the
Demands for Grangsg on Account In
respect of the General Budget for

1978-79 to the vote of the House. The
question is:

“That the respoctive sums not

PROF. P. G. MAVALANKAR: If

ministerial replies are going to be in
the form of written speeches then
they can lay them on the Table of

the House. Where is the parliamen-
tary debate then?

MR. SPEAKER: I will look into the
matter.

Indla, em aesmmt, for
defraying the charges during the
year ending on the 3lst day of
March, 1979 in respect of the
heads of demands entered in the
second column  thereof against
Demandg Nos. 1 to 107.”

The motion was odopted.

[List of Demands for Grants on Account (Gemeral) for 1978-79 voted by Lok Satha)

Name of Demand

Amount of Demand for
Grant en Account
voted by the House

@ @ N o b ow

MINISTRY OF AGRIOULTURE AND IRRIGATION

Department of Agriculture
Agniculture . - .
Fisheries .

Animal Husbandry and Dary Development .

Forest . . «
Department of Food .
D:partm *nt of Rural Deve'opment

Department of Agricultural Research and Education .

Payments to Inifan O il of Agricult

Revenue Caputal
Rs. Rs.

. 42,71,000 s
85,78,47,:000  97,62,08,000
5:34:31,000  5,69,44,000

. « 172,380,000  1,31,04,000
«  +  %7,19,000 63,7s,000
o e 78,38,54,000  6,39,77,000
o «  48,47,86,000  4,12,91,000
2,12,000 .
IR h 11,90,95,000

i

*Moved with the recommendation of the President,



